141 Barsi Light Railway
Company (Transferred
Liabilities) Bill
Shri H. N. Mukerjee: Do I take it,
Sir, that you do not reconsider your
decision?

Mr. Speaker: No, no.

Shri H. N. Mukerjee: In that case,
would you permit me to make a state-
ment?

Mr. Speaker: No statement,

Shri H. N. Mukerjee: If in a matter
like this which has so deeply agitatted
us, your ruling is that Parliament can-
not give a little of its time to a dis-
cussion of this matter, and if this kind
of rigid law of the Medes and the Per-
sians is going to be followed in Parlia-
ment, then, I am afraid, we cannot
remain in this House...

Mr. Speaker: Order order.

Shri H. N. Mukerjee: We abstain

from today’s proceedings.

Mr. Speaker: He can act as he likes.
(Interruptions.)

—

BARSI LIGHT RAILWAY COMPANY
(TRANSFERRED LIABILITIES) BILL

The Deputy Minister of Railways
and Transport (Shri Alagesan): 1 beg
to move for leave to introduce a Bill
to impose upon the Barsi Light Rail-
way Company, Limited, an obligation
to make certain payments to the Cen-
tral Government.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to impose upon the
Barsi Light Railway Company,
Limited, an obligation to make
certain payments to the Central
Government.”

The motion was adopted.

Shri Alagesan: I infroduce the Bill.
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MOTION ON ADDRESS BY THE
PRESIDENT

Mr. Speaker: Now, we wil] take uy
the debate on the President’s address.

Before I call upon Shri Govind Hari
Deshpande to move his Motion of
thanks to the President, I ‘would an-
nounce that under Rule 21, I fix that
the time limit for speeches shall be
ordinarily 15 minutes and not more,
with the exception of Leaders of
various Groups, and the hon. Prime
Minister for whom 30 minutes or more
will be allowed if necessary to reply
to the debate on behalf of the Govern-
ment. ’

Dr, Lanka Sundaram (Visakha-
patnam): May I draw your attention to
a point, Sir? I thought it was agreed
in your Chamber yesterday that the
debate will be for three days, and not
for two days?

Mr. Speakér: Yes; it will be for three
days and not for two days. The third
day will be Monday; on Friday we
have Private Members’' Business.

Shri G. H. Deshpande (Nasik-Cen-
tral): Sir, I rise with great pleasure
to move the Motion of Thanks in the
following terms: I beg to move:

“That the Memberg of the House
of the People assembled in this
Session are deeply gratetul to the
President for the Address which
he has been pleased to deliver to
both the Houses of Parliament
assembled together on the 15th
February, 1954.”

This opportunity, I do think, is a
great honour to the constituency which
I represent. Yesterday, while preparing
myself for this debate, I tried to go
through certain speeches delivered on
such occasions in the British House of
Commons, and I came across one very
funny incident. It was in the year 1837
that Queen Victoria had delivered her
address and when the motion of thanks
was being discussed in the House of
Commons, it was all right with the
mover, but when the turn of the

*Introduced with the recommendation of the President.
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seconder came, who represented a rural
constituency, he got up, uttered two
words in a very low voice which were
never heard, then for twenty minutes
he was standing on his legs without
uttering a single word and then sat
down. I am coming from a rural area,
but I have no fear that I may meet with
the same fate. I was very much interest.
ed to find that the entire House treated
that member from the rural area with
great sympathy and tolerance. Though
I have said that I will not meet with
that fate, nor my Seconder, I do expect
that sympathy and tolerance during my
speech from every section of the House.

Coming to the Address of the Presi-
dent, which was delivered on the 15th,
T listened to the Address with great
care and attention, and for the purposes
of this debate, I read it once more with
great care. The Address, though short,
is very significant and full of meaning.
In it we find that a very realistic
picture regarding the national and in-
ternational situation has been present-
ed. In the Address we also come across
the reference made to the success that
we have achieved during the last year
in solving some of our national prob-
lems and also a reference to our failings
and defects. We also find a reference
to the broad outlines of principles and
policies on which we are, in the near
future, to embark for the realisation of
our objectives.

I would, in the beginning, like to
refer to that part of the Address where-
in our national problems have been
considered. In the beginning a refer-
ence has been made to the formation of
the Andhra State. Everybody knows
that during the last year it was one of
the greatest events—this formation of
the new State of Andhra. In this very
House we discussed for a number of
days the formation of Andhra, and with
the sympathy of everyone in the coun-
try, I am sure the new State will make
good progress in the near future. At
the same time a reference has been
made to the re-organisation of States.
Even in the last year's Address the
President was pleased to refer to this
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matter. This is a question which was
agitating the public mind for several
years. Many people were anxious that
the re-organisation of the States should
be undertaken as early as possible, and
there were many who were of the view
that the matter was rather delayed, but
to the great satisfaction of the entire
country, a commission has been appoint-
ed and now it is for those who are
interested in the vital problem of the
re-organisation of States to take advant-
age of this opportunity. If with a spirit
of co-operation people would try for the
solution of this problem then I am sure
it will be solved, and solved very soon
to the satisfaction of most people, if not
to the satisfaction of all.

Then there is a reference to the Five
Year Plan. It has been said that half
the time of the Five Year Plan has
passed. Though we have not achieved
success in every individual item, con-
siderable success in certain items has
been achieved. Just this morning we
were discussing the food situation,
which is now very satisfactory. In the
Five Year Plan much stress is laid on
the seif-sufficiency in food. This was
one of the vital problems that faced us
immediately after the achievement of
freedom. The way in which this prob-
lem has been solved shows that we
have recovered excellently from the
ravages of World War II and Partition.

‘e were faced with a very difficult
situation with this deficit of food, and
nobody thought that we would be able
to overcome 1t so soon. It has been
done. So far as the Five Year Plan
is concerned, great stress was laid on
an all.round improvement of Agricul-
ture and during the last two and a
half years attempts have been made
throughout India, and we are reaping
the fruits of it in having a rosy food
situation, which is a happy thing. A
reference is also made to the Com-
munity Projects. Only a few days ago
I had an extensive tour in the com-
munity project area of my own district.
It is a part of the district wherein we
had very good response during the
1930 movement. I was glad to witness
the same spirit and enthusiasm
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amongst the masses in carrying out
the development work in this Project
area, I went from village to village
and I found out that there was a great
awakening and a keen sense of realism.
Everybody was eager to develop the
area; everybody was eager to improve
his land; everybody was eager to im-
prove the conditions of the village
that he lived in. I found that in many
villages people had come forward to
dig their own well, to prepare their
own road, to build their own school
building and to construct a building
for a library of their village. This was
all done by voluntary labour and there
was very little expectation of Govern-
ment help, for people have realised
that so far as .the development of our
country is concerned, our chief method
should be to put in our own efforts.
Voluntary labour is coming forward
not only in the community project
areas, but also throughout the district
in fact everywhere in the country.
Throughout my constituency during
the last six weeks that I was there, I
have found that so far as the local
schemes are concerned, there is a very
good response and people are organis-
ing themselves very enthusiastically
for voluntary labour for improving the
lot of their surroundings. So far as
the National Extension Scheme and
local schemes are concerned, it is real-
ly very heartening to see that good
progress is being made and that the
progress is being maintained.

There has been some reference to
the improvement in our economic
situation also. We find that we have
made good progress in production. We
were faced equally with a difficult
situation so far as cloth was concerned.
There was a deficit of food and there
was also shortage of cloth. I do re-
member the scenes that we had to
witness in several cities where people
had to stand in queues for hours to-
gether for two yards of very ordinary
cloth, but now the situation is quite
changed. We have produced much
cloth and we are in a position to ex-
port cloth. During the British period
we were required to import cloth, but
now we are in a position to export
cloth. After Partition we were faced
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with the question of raw material,
namely, cotton. We had cotton mills,
but cotton remained in Sind. Even
that problem has been solved. We
had placed before us a target for more
production of cotton, and not only has
that target been achieved, but it has
been achieved in a shorter period to
the satisfaction of all people in the
country.

From this Survey, Sir, you will find
that everybody should be convinced
that we are making good progress in
the realisation of the objectives of the
Five Year Plan.

Then there is a reference that in
several essentia! commodities we have
got increased production. This cannot
be denied. In spite of this increased
production, I must admit, we have not
been able to solve the question of un-
employment, but efforts are being
made to ease the situation so far as
this question is concerned.

The main thing to which I would
like to refer is that the President was
pleased to say, and say very plainly,
that so far as cottage industries were
concerned, we have not been able to
make good progress. As a matter of
fact, very little progress has been made.
If in this country we have to solve the
question of unemployment, then we
must take, and take very seriously, to
the development of cottage industries.
That alone will solve this problem of
unemployment. We want to increase
production, but we want to take to
such means for increasing our produc-
tion as would be man-absorbing and
not man-saving as have been resorted
to by the Western countries. That
alone will solve our problem and for
this, Sir, we have to reconsider our
position. We must find out why it is
that we are not able to develop proper-
ly or reorganise our cottage industries.
If we reorganise our cottage industries,
if we take to the spirit of Swadeshi, I
have no doubt, we will solve the prob-
lem of unemployment to a great ex-
tent.

Then, Sir, a reference has been
made to certain additional projects
which have been included in the Five
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Year Plan. I am glad to note that in
these five projects there is a reference
to Koyna: the Koyna power project has
now been inserted in the Five Year
Plan. There was a great demand from
Maharashtra to include this project in
the Five Year Plan. A couple of years
ago, there was a conference at Helavak,
presided over by my colleague from the
district, Mr. Hirey, the present
Revenue Minister of the Bombay State.
He had presided over it and there was
a unanimous demand, supported by
practically the entire people from
Maharashtra that this project should
be included in the Five Year Plan. I
take this opportunity to congratulate
the Government of India and the Gov-
ernment of Bombay for having seen to
it that this project in the Maharashtra
is included in the Five Year Plan,

The President's Address makes
reference to the improvement of our
transport and communications, Our in-
creased production leads to the ques-
tion of better transport facilities. The
agricultural production is on the in-
crease, but, Sir. if there is no better-
ment of our transport facilities, this
increased production in agriculture
will not benefit the agriculturist. In
my part of the country even now this
situation prevails. The production
there is on the increase, but the agri-
culturists are suffering on account of
inadequate facilities of railway trans-
port. I was glad to find from the
President’s Address that the Railways
are thinking of opening even new lines
very soon. It has also been said that
so far as locomotives and rolling-stock
are concerned. the manufacture of
these is going on very satisfactorily,
and we have made good progress in
this respect during the last few years.
Any nation can be proud of this
achievement.

Then. there is a reference to the
housjng conditions. We can very well
remember the scenes that we were
required to witness immediately after
Partition. Thousands and tens of
thousandg of our brethren came to
this country from Pakistan. It was a
very serious question as to how to
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house them, but the day has come
when the question has practically been
solved. or it can at least be said that
we are near the solution of the ques-
tion, Seventy-two  crores of rupees
have been spent during the last few
years in constructing houses for the
refugees and in this very City we are
witnessing an Exhibition where we can
see the mudels of cheap and decent
houses. If people take benefit of that
Exhibition, I am sure housing co-
operative societies will spring up
throughout the country which will con-
struct cheap and decent houses. This
will go a long way in solving this
national problem.

Then, Sir, there is a reference to the
issue of Ordinances. This point has
been thoroughly discussed _only yester-
day and I do not wish to take up the
time of the House In that respect.
There is a reference to that great
tragedy at the Kumbh Mela, but I shall
deal with it after I say a few words re-
garding reference in the Address to
the international situation. There is
a reference to the work that was done,
and done very efficiently, by our army
officers and our army men who were
deputed to Korea on a special mission.
Sir, anybody will have a word of ap-
preciation for the way in which they
discharged their duties. We are hav-
ing very friendly relations with some
of our neighbours, and some of the
problems on which there were certain
differences are being solved, or are on
the way to solution. We are having
talks with the Chinese Government;
we are having talks with the Ceylon
Government and the problems are jurt
nearing solution. So far as Pakistan is
concerned, during the last year there
were meetings between the leaders of
the two nations and a hopeful
atmosphere had been created. But now
there are certain other developments.
There is that pact between America
and Pakistan and on that pact this
country has declared its views very
plainly to the world. Every right
thinking man does appreciate the policy
enunciated by the Leader of the House
and the leader of the country in regard
to this subject. Not only that, I have
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no doubt that even citizens of Pakistan
will realise the wisdom of the policy
‘that is being followed by this country
in this respect.

Then lastly I come to that great
tragedy at Kumbh Mela. I am very
sorry that references have been made
to this in a somewhat irresponsible
manner. A Committee of Enquiry has
been appointed by the Uttar Pradesh
Government and very responsible
people are in charge of the enquiry. It
was a tragic occurrence no doubt. Be-
fore the occurrence of that sad event,
everybody that I met was appreciating
the arrangements that were made by
the Uttar Pradesh Government regard-
ing this Mela. Many people from my
State had gone over there and return-
ed, and they talked very highly about
the sanitary and other arrangements
that had been made for this Mela. Sir,
after this enquiry we will know, or
at least will have a fair idea as to
what happened and how that tragedy
took place. No doubt, it was a very
sorry incident, but I am very sorry to
say that there is a tendency among
some of our countrymen—they are
very few of course,—~to explvit every
calamity in the country for their sec-
tional ends. I am sure, Sir, that in the
attitude of the public the sense of res-
ponsibility is on the increase and no-
body will fall a prey to this sort cf
propaganda. Even those who are indul-
ging in that sort of propaganda and
try to take undue advantage of this
national calamity will realise very soon
that it is not going to benefit them in
any way. I am very sorry for the inci-
dent, but I do not approve of this
tendency amongst some of our country-
men to exploit every national calamity
for their sectional ends.

The President’s Address refers to the
policies that we intend to follow in
national and international affairs. We
are already realising the beneficial
effects of that policy. If we continue
with  determination to follow that
policy, I have no doubt that very soon
we will achieve pur objective. Sir, I
have done. I once more very sincerely
-offer my thanks to the President.
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Mr. Speaker: Motion moved:

“That the Members of the House
of the People assembled in this
Session are deeply grateful to the
President for the Address which
he has been pleased to deliver to
both the Houses of Parliament as-
sembled together on the 15th
February, 1954.”

Before we proceed further with the
debate, I might just state to the House
that the Leaders of various Opposition
Groups have had consultations
amongst themselves and have "agreed
upon certain amendments which they
would like to debate, instead of putting
all the amendments which will have
the effect of confusing the whole
debate. I think the procedure that
they have adopted is better in that the
attention of the House can be invited
pointedly to certain points. It is not,

therefore, proposed to take all the
amendments, in lump as it were, as
moved.

I do not know as to what the desire
of the Congress Party is. Are they
going to move any amendments?

Some Hon. Members: No, no.

Mr. Speaker: I take it that their
amendments are not going to be moved.

The only question now is as regards
the amendments to be moved by mem-
bers of the Opposition Benches. I
would like to state the amendments
that they have agreed upon are.

Dr. Ram Subhag Singh (Shahabad
South): The Motion should be second-
ed first and then the amendments will
be moved.

Mr. Speaker: I am clearing the
ground first: I am not calling upon the
movers of the amendments to move
them. I am just stating to the House
the agreed amendments. They may be
moved at the appropriate time. I have
tried to classify them according to the
subject to which they relate and not
according to their sgerfal numbers.
Military aid to Pakistan—Nos, 1,17,37.
43, 56, 63 and 65. Some of them are
overlapping even with regard to other

‘subjects.
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Dr. Lanka Sundaram: Nine also falls
in the same category.

Mr. Speaker: I am coming to that.
Hon. Members may raise their points
after I have finished. Their classifica~
tion may be a little different from
mine. Re-organisation of our defence
affairs No. 9: Re-organisation of ad-
ministrative machinery—No, 14, un-
employment—Nos, 48, 64, 65, condition
of peasantry and working class—Nos.
23 and 65 (Interruption). Kumbh Mela
—Nos: 37, 63, 65. Hindu Law—No. 43,
Backward Classes—Nos. 10 and 54; the
Five Year Plan—No. 62, the Korean
Repatriation Commission—No. 63,
economic conditiong in the country—
No. 63 and civil liberties—No. 65. It
contains so many parts. These are the
amendments. With regard to amend-
ment No. 40. I am afraid it may not be
in order because a Commission has al-
ready been appointed and the terms
of reference are already out now.

Shri R. N. S. Deo (Kalahandi-
Bolangir): What about all the other as-
pects. Sir? Even after the Commission
has been appointed there is nothing
which could prevent the Government
to enlarge the terms of reference or
clarify certain terms of reference. Com-
ing to the other aspect, it is to ensure
the conditions for the successful work-
ing of the Commission.

Mr. Speaker: I may suggest to the
hon. Member, instead of technically
insisting upon the amendment he can
speak on that subject; but the amend-

ment, as it is, will not, I am afraid, be
in aorder.

There is another amendment by Shri
Nand Lal Sharma—No. 49. What he
wants is already provided for in the
Constitution and to some extent it goes
against the provisions of the Consti-
tution also. It is inconsistent with the
provisions of the Constitution. I be-
lieve the Constitution provides that the
President may appoint a Commission
after a certain number of years. His
amendment does not quite fit in with
those provisions. I should be inclined
to rule it out of order; hocwever, he
can make his own suggestions in his
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speech. The amendment will not come
in formally as an amendment but the
subject matter can be discussed.

This will be the position in regard
to amendments. After I call upon the
Seconder, Members will be called upon
to move the amendments standing in
their names and then a discussion will
follow. That is how we shall proceed

The Prime Minister and Minister of
External Affairs and Defence (Shri
Jawaharlal Nehru): I just want to
know—You were good enough to say
that certain amendments had been
selected. You read out the numbers—
about twenty-five of them. Have all
these twenty-five been selected?

Mr. Speaker: The total number is
sixty-five and the selected amendments
are seventeen and two are disallowed.
So, fifteen out of the sixty-five will
be before the House. I believe that

will help a better debate on the sub-
ject.

st afto Fro famdt (fawr omma =
o=t TRaeft —afvw a faer grar—
zfqorgd): weaer  wgiga, wezafq s
& FOWATAY & Fegey F ) qEATa AT
fax off 2mof® o & Wk amd
frar & & 9a%1 g7 ¥ WIHIEA dan
g1 ag At | §, ug W fag ika
# ¥ & 5 8 ag wYar fgar fr &
B} AR ¥ WIF F AT FE |
g § ara {@ oF @ ¥ AR N
Mg faar § | 9t sor oft wearas
7ERA, T I ATAT FIAT T gArdY
€ S8Y U@ ¥4 AT w7 TWIE A wAw
QY war § v afs & oo frqu & vy
# €t AT wrad arad A fr e agar
aw oY fea) avg & v fagrr ady Qv
Ta ©2Ar & AW fade =9 ¥ Wieaga
STeT AT E |

ag gamr fad, awrw ageq| ¥ fqg,
¥ @A WY wawar ¥ «a § fe
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gF 39 Farz gasl far ag A%

faar f& g7 wod wsefa ¥ Q@
¥ awmw fagdt wzaml &1 aRiw A
g%, HR 2R FAF I TH AUT A qT
wh | wq ad f I ow qar
|=w gArR arqa fzar 91 | ga ad
FET A a2y frar g Ja g &
wfamge & wgld awmw swrchia
o7 #) gt §1 9 7gad ¥ wfea
g€ gart amd Tar g | SgiR qwmw
I gZATAY F1 A, N redry ww & wfeq
g€d, g amd v § 1§ weadisa
wgar wsia aweard wWr g, 19 A
frg a8 & ITH A &4 F1 T4A
fFar a1 st i aF F gAY a—
Tasr W @Fa IEIT w9F wiyarew §
feur € 1| A% whaftm, I+@d o=
qar a=Aw, N Arefawar §  gAre
rszfaar gercAr Wit Fr adw g, g
A Fa N

[MR. DEPUTY-SPEAKER in the Chair.]

gy d1 § SR W
qgagn 13 gAR gvH T § AR
I7 9T qqid WHT T E | IUH
v 7 g7 oyse w1 faqr war € f
gara 3w faod a9t & frg w1 a9
giiger Y ¥ $Ar & graw earfra
4 ¥ qud goar € | g 9w &
wzT W, SFT &7 W E 1 XA LAY 2w
¥ frw a@ ¥ Za @ & wraew waT-
faa gu & wowr s I avR afa-
wrwor § firgr § o) arq @ g faqaa
Fargy ¥ N gfg wef 9o @ E as
fr IR qaord § | ag OF T ymwar
¥ a@E | ¥ 9T ZH O Q9T WY
aurf ¥ gy § fv fad gare ae
§ IT% 99 gAra AN w1 g §

AR AR T AT H  qgaTET
qafe wrar & § 1 7gY AdY afew, wfmar
& a7 W ¥ N g Ty
qga <8l § | fTe¥ go o ae #Y
Wt 458 g5 99 A oar o § B
WIRT a¥ &7 1T ofirar & anm s
(T% 37 #7813 #T) gl ok wor-
qfr @@ € 1 g, a8 a1 ww d R
Tty ™ N7 gf §
fom% #rwr #8  wo wghni, (G
f& aframo & sgr mar §), d=r
ALLE

g o 9y & fr afoer R
qrfeem #1 y@rfag gastar oF o
w2AT § fowy %7 ToatgHr far @A
T A=qT G T E, TUfT §F I 9%
AT wgE TE AT e §8 9k
1 A 1 T8 I A WA A,
gafea R w4t arafes @ @
T g dfFT F gwwar § & e
W TIAT A9 § A W AR
T F T Y T TR 9 AT @
g fo gat for wmile @7 A 1%
Fraeawar a4 € | fe W TR 7w
fr e 9 = = aEfEa
W@ g TaA T wdg
T E fF o uF oft weEar g fw
fagg sl wa &, fagwa:
—Ni@s § guadr @2 @) a4y
§ 7@ womsr wfd T §
fF g7 T9 & wniim ar smafe
gafrwmfed §fs v g fr ww
¥ =y wfeoare qar g aRF
A AF T FOR F 0
& w7 ) ad A, afew @ @ am

o fag & for g ot & g3 &

154-
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fE@rar B 2 '-'I‘Q'ﬂﬁs‘ grfFermm

WA s & s Rraey
gerres A amfer  gwm A
YR TG FTAT FT AUAT LAATAAT FY
%2 FIA AT QT & | W TifEEE Ay
P erqerar &7 9o @ F7 5 §, g
@ ¥, om kel &, gawr o
e g foar b st X Ay er
o &, WifE 99 & fod g AR arfawrm
& frarly QN & faw w3 =R §,
| w3 g ¢ § 1 gufe Wy
o qrffem o Tefas gfee &
oo g AW E, ST @ X Ak
gy ) fr wieefaw gfic & wa
o qifFem T 3@ 1 g ame
® f R W A7 wofes gfe &
O A ARF T ff 9] I
Wr@as oF & I}/ AT JW@r @ |
o areEtas g ¥ g am,—fergera
7 g, T ¥ & qaft  amor ag
&y aorifas Wt § fms & 0 oY
T | ow fr gAY ¥ w1 oW fge,
qF ST A, TW T@ ¥ @i A
W IRET B AT TZT & AT T IHT
g @ qx aRRE T afen
dar @ 91 T § @ W X §H W
w&T et € 1 & ag fowr A & fF
g & gk fod A€ Eaer §, a1 e
fod sE NI A A & | afew g W@
fog fafaa & fF ax 7 fo| egmar
WY AT a9ET FT F Wi foar § 9w
AT FT A€ AT Ay Tex A
§ T R qrfeeTr st T
iy 1 M @
wear & 1 @ wror @@ famr £
e @ A wpi T & f5 afx o=
W ggt afew AT & wdd, a1 SE
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agt st qmwfer aerrer ar amfo
FTRAY g STy, A 9§ ¥ BN fedy awe
¥ @A FT GOCAT FAT 9397 | gEied
Y ;R afes T=w1 € fF Y nea-
FgHT dar Y mit &, I¥ wifew 3]
FR A gH QAT AT AN HFAnt
1€ areaT T 98|

Ak fauely 2sY & gy amaw
Wy g & R aR AR @ W
¥R A & e o ¥ F g darfaat
FIT FRAT WA B[A HT H1E ATATTHAT
aff €1 ot 7@ fa=ar a1 faww gwc
g 3R w TR R &R W
e e yawm F@ ¥ 4w
arar & fr aiffam sk sfaT
THI I@ T F THT AR °AT FE
¥ aua &Y Q&7 |

A @ AT A, qF a9 & AT,
et f& afemenr & W wgromr g,
gud rezfyar mgreAr widr ¥ e
FY A9 A @ &Y, famwm wx F 44
¢oH & Iqe fFar & 1 gg) AT R
Far fa gard o fifar 77, SfeT
vgr & fod aff | 3y zhew &
qF T am A 5 B et gatdw
% oy, dfew werf & fou A, afew
Tt Y sgIar & foa v arfa
I @R F foq am | yAR Tfagm
q g9 ¥ 9 Ry faar g 1 gAR
e gfagra § o9 aF UF W g2Ar
gt @ fo gArd W @R |\
fafag s & fod ndfr g1 1 gar Swr
FUI qET AT W IR qgeq) =6t
¥ ¥3% W & A AT qigfe
g Tl & | AR IAw  giepfas
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fqgA WY gWY-aNE 9 TART AW W@
IRgEA g g Ad & fF gard
g&fy & Jey @R fasm &Y B9
qgfar & a9 Y aX @Y | SfeT
gar 7 gar fF g wF et ®y
AT & fo ar fady 9X armor =3
& fod age wE g 1 I o
1 gaA %3 W FRA @ a9 fF gard
% fifwar 7 aifa & fag m, g7
¥ fod agf | gumrag freu g fa @w
9 9T #1 Ay W AR fE
A A ¥ o0F A § F g A
UFA &7 7XEF F4H F3 |

B FI AR '@ AW § ugl
AF 7 T & 5 o ot ofeam
AT & gy 9| F darv § 99
q@ MWIAT. 1 A Frfed fF ag g@R
T2 & QMY JAT FFEY FqTAT FI F |
¥few ag g A & faexw fazz
2 1 3w et e & anfwe A gr
Ao, — T UF e §F AR AFEIEH |
&Y Y a2 9ed & fF A F o oar
amiavy 931 ) fr g7 T g 9@ AR
g9 uF O fuare qa ¥ amA @
faq & 5 &P g 3 FT 4T N &1
Fuqy 7 g ; I Fm R @
HATgET & FIFT § & AT R
€ Ja4r greafa A & 1 &9 fod, st
f& afimegor & g & sara fear
mar g, g Aifs azedar sk wife
T Aifa & 1 3fwA g ay W AT
T AT § R gnrdy azew Hifa fafem
#ify af €, afew gk azve Afa
afyg #Afe & | gAYy aziwar am
aifia *r @Afk afm Afe & 7
fr fasifa AT faferm ) gardr azewar
&7 43 99 Aff & 7% 99 & WY 7 qq
HTA7M §) & g4 AW G L E F
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3g HATA A AdY & 1 afew gmd

* Aif ag & & Faaa Todt @) Tad me

F¢, #T & A, afes aumr &7 arfs
am ane ffdr ¥9R &7 gz A g
qra | 3% @A AT faftrm g aT Ag
43 1 wfed grd ifedr dfaa
a#Y g, afew dfvea § AT garwr onf=-
arg afrg & A f& fafera | gardy
ag Hifg v AT FeF AT QAT
W F7 2Q AT 4@ aAK JATAMRT )
T & 3R guR Uefa 7 agw Afe-
myw & = A g¥a fpar § fMad
foq gn 97 & ag A &)

Ha gl a% UK @ T gr@Yy
§ 38 § AN 7B 3T T a¥ ¥ any
gT & S Y awnwrg gark amd arg
g 3 fam s%R A% 2® &vH &
weA fdpar mar &, saFr W sFw
eafa o 7 adr @ fana Ofa & anA
afipnaw ® frar &)

qq Y T QU AR TR ‘@e
QnFar | Y|

4P M

W 9% W § 5 99 qwenm ®)
TEI T T S T gFA A W q9q
gC & A\ ag s vy oy § f afx
g% ot a@ ¥ audr Ay Ay @
N @ e w7 EW gaT F foy g
FE X qUG & | 7T B qTETOr
quEn T 9 | ;AT GEET OF qE
gweT 9 AT T fes =g agt
¥ gg w7 7w @ @ a1 5w
e #7 g@ frw a<g & frar s
¥fFr o7 A 9 AAEAT IX TFT WG
§ o &% 9 ¥E 957 § 6 IR v
0w 507 g@ g7 & gfiv § A gw
R e Y gF FT AT |



159 Motion on

[ =t dfro fro faqrdy ]

qeaffa @A § W go A
v § o g g awor freht 4
drrag e & fs go v odr
@t g 7 ® 9l gwear a8 faw
iy foadt faedy wifggd €Y, ok 99
are g TRy R § @ A
= g s fretm € fadea:
IR TR U Il A7
TRT #A gT W E@em
£ fr 9a fam & gw o swfe ag F<
gk § | @ g wdg g fvoag
T AqTAEE A9 & | T A IvfaF
FaeqT #1 gurd & foq ag e
JraEF § fF gW quA A o" A
AN TEE AR IF IF T I A AG
FT QI 9 qE GATL QT KT ATH AT
F1 afas @< s g & FHAT
g =rfem f g7 awdt & ofe s
F N gyl ¥ fawq #37 FT 0@H
%% 1 g8 0 s § ff 9% 2@ B
F arE ¥ AYT UST-HLHTL T AR
fagiy ear &

Tad @14, aFTO AT qEET,
F-arEY WFAT, TATE  FraTATa, 19-
saeqT AT TF-ARY, TEAIfE A AR
Ht I s s 7 e fe
g 9 Sg grEy ¥ g A T ad 7 N
gufa & &, I awe A IR
7 fear € 1 wew #E a7 fw
afs gw a@EATwT gfee & 3 @
TEw T d e §7ags 1
FrEAnE Qv frard w1 e
g0 =Taw gfg & ¥ amal 9 gfee srwar
afgd | qaTe gg € f s g drang
§ o gndy waafat § 9T @R g
T W W § AR Afyw F X G
I AG T QA ¢ AR A W W
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wagfeal @R W gEral w a9
AT @ FT G aY qW TEr A9 9%
g fr N Sufr @ 79 € Twm
art # g€ ¢, 77 gU § 3R I
Ffys Iafa G aoRaT: qevE @
ar | wfed 9t g5 Iwfa fred ad
ufg g A gl 9y g WrewneT
fraar & o gw arar w33 & fF gw
T 9% HT I FACT F7 AT AT q37
o daqdis AwAr # @ @R
9 qHS J7 37 |

367 Al ¥ afaf, oF a@ oA
a7 # &g A F Jaw sq07 fram
g § forad qraeg § awmT Y a@y
merar g € | AW 3@ & fr S
A 9 AT §8 faas. 291 & gaeq
Tsgafa St & sbrargor & gag Fag
#r gfewfod a5 & a0F @ gu )
qg § W AST-gEIAT FAEAT | AR T
TIT { T W AT | A Ay ¢4 fram
g T wsgafa qaew asg #1 9dvF gar
g AT 3% Fhrmew & a7 @ T
T TqF T UF € ¥ UK &1 A9
FAT & | 3fFT 7g a1 ore Qfwd, faa
O ¥ ag I@F AAF AL gU, I9
O 9 WY R =qF 7 Afgd o
ag g IW Ay ¥ gUeAr | Ig g
¥ usgafa &1 1€ graeq 7g¥ 41, ag
ST GTHTX FT AAST AT ST FIHIT
% A&7 ®HAY A vz %y § % forw www
Fgi 9T IHAE gE I wWq qF WA
Iq g1 1 gAA7 A v | g g
H rgufa & sfmrmer § 0% 7 AT
3fam 7E a1 3R faqesT 39 g9a 97
fie o0 §FIx A 9EF wEET §
oF ia wA WY frgm s § Y
39 gHeT ¥ wiw w0 ARl Iq
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g ¥ fod Py Y Feeeigre qrit
A freag & a7 @ @ A fowfw
Fof f5 vaar = faar g | TAd
orf gg T 5 ag gew ar &
gz dY AR s fredt £ ot ¥ ag
w2t @), a IuHT y4eq & &8 fawAv
F1fgq AR g9 & Mg g W yEeqr
& wrfr wnfed fs amaex Qe e
agr fFr srEmvw asgefy ot &
afwamor § 0% 7 & M nfemae
¥ I3 FT I3 T I T9@ WFRX TH
@z gHEAT ¥ UFAfAF MA I3A FT
I FX, 77 AR q4qr yfAa A=A
grar g gy safa it # afi-
wow F giwfos 7 gAT @ oy -
qfq & favg, o agawar Y areng afa
2, ‘gzadrar & AT AT q4qr
sfaa § dR I7% ar9 ATy AT ,
& & gawar g f5 far St 7 oA
frar 337 3fm 78 famar

T W a0 § I AL & qrAH
# UF-EY TeT FEF FATA FEAT foaay
g1 fagefy g & Faeql @ & & )

Acharya Kripalani (Bhagalpur cum
Purnea): Amendments have not been
moved.

Mr. Deputy-Speaker: They have been

tabled.

st fto dro famdy : I FETHAY
¥ AR ra-ad wegefa ofr & sfamoo
q 9t Fwefaarg gar av IEY ATHH
grar € fr fagefr 27 & qaeq wsafy
& afsraronr 8 fRmrRs  sreEAr
T T R A F7F | F gEEar
g f& ueafy & sfmngor # feerors
FreraT wlar faw @ &, S
TART 38 79 TG & R sreEAr 7 81
& TETHAT T AT FATT ST fRAT A
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arfgd 1| areEA & SA i srodT
Ty wiEA & Ay £ SR IEE I
T gAR Wy 7 Hf Afe A g, av
AT T W garr s owar 0
Tafed ArEEAT F G g @RI FIAT
aifed dfea 7 faqeft 7ol & ga=ni ¥ 05
gawm &g fF ag I frRes
sy frgurens 7 o =wfgd afes
FRAIAF AT TAATHF AT Afed |

FaAdyfa N aremana &
/¥ qA: gz e g 5 IR e
#nit B ow WY fean f gw o ad
¥ 14l &1 QU @Rr I qT X A
¥ IR ITH FAW F THW § WA
TEAT-TF F) areafas FTAfE FAD
¥ g faefad 4 gg @1 %8 7 [rgar
g fo IR A g23w ga w faav §, a8
g2 wgrem medY 1 53 &, s
1T HYF & fF gw  sg-faar wgrewr
i & wdw Y, oY g@ urgwfa Y
& gru fa=r &, iF usdig T wr
HTHTT TT FT AT T A AT HqA
AT F LR FAT FT AN |

Shri S. S. More (Sholapur): We
should move our amendments.

Mr. Deputy-Speaker: As and when
an hon. Member is called wupon to
speak, he will move his amendment
and speak. I am calling upon Acharya

Kripalani.

Acharya Kripalani: But I have no
amendment.

Mr. Deputy-Speaker: That does not
matter.

Shri 8. S. More: The usual practice
has been that all the amendments are
first formally moved without any
speech and then all amendments
become open for discussion. That has
been the procedure up till now. Is there
any reason for making a departure on
the present occasion?
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Mr. Deputy-Speaker: The reason is
that all these benches on my left are
empty.

Shri S. S. More: But we are here.

Mr. Deputy-Speaker: I do not want to
close the amendments today and re-
open them tomorrow again. All those
amendments which have been read out
by the Speaker, subject to other addi-
tions, may be treated as the amend-
ments before the House and hon. Mem-
bers may proceed with them. As every
hon. Member gets up, if he has tabled
an amendment, I will allow him to
move it. Let me follow this procedure,
to avoid some amendments being mov-
ed now and once again others coming
in tomorrow or the day after and mov-
ing theirs.

Dr. Lanka Sundaram: I thought the
Speaker announced the new procedure
in order to restrict the discussion to
selected subjects. Even if an amendment
is moved. it is not necessarily pressed
to a division. Moving of the amend-
ments is necessary to begin with, so
that the selected subjects could be dis-
cussed. That was the intention of the
Speaker.

Mr. Deputy-Speaker: Such of the
hon, Members as are present here may
indicate the amendments which they
want to move.

Shri N. C. Chatterjee (Hooghly): I
should like to move amendment No. 37.

Shri 8. §. More: I am moving my
amendment No. 23, but along with that
I want to seek some clarification from
the Chair. My amendment No. 20 as
printed here in the list of amendments
seems to have undergone a substantial
modification, The original amendment
that I had submitted seems to have
undergone a substantial modification
and I would like to know, under what
rule that amendment has been sub.
stantially modified.

Mr. Deputy-Speaker: I will look into
that.

Shri 8. 8. More: For your informa-
tion I will say that in my original
amendment I had said:

“but regret that the Government
has grievously failed to appreciate
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the danger to the security and in-
dependence of India by the success-
ful attempt of American........."

Mr. Deputy-Speaker: I will not allow
that portion to be read out. The
Speaker has got the right to delete any
particular portion. in any amendment,.
resolution or question, which accord-
ing to him is not proper, the language
is not proper or is offensive, or makes.
aspersions and so on. Now, in that
capacity the Speaker has modified the
amendment. The Rule number is 307.
It says:

“If in the opinion of the Speaker
any notice contains words, phrases
or expressions which are argu-
mentative, unparliamentary, ironi-
cal, irrelevant. verbose or other-
wise inappropriate, he may in his
discretion amend such notice be-
fore it is circulated.”

Shri S. S. More: May I make a sub-
mission Sir? As far as this particular
amendment to the Address is concern-
ed, we are governed by Chapter V of
the Rules of Procedure. There is a
special rule for this. I am referring
you to Rule 16. When a special pro-
cedure has been laid down for any
particular aspect, it cannot be super-
seded by any rule as far as that pro-
cedure is concerned. Rule 16 says:

“Amendments may be moved to
such Motion of Thanks in such
form as may be considered appro-
priate by the Speaker.”

So my submission is that as far as this
particular rule is concerned, it is the
form which matters.

Mr. Deputy-Speaker: One other point.
So far as this amendment No. 20 is.
concerned. it is not one of the amend-
ments that has been selected. The:
Speaker already announced in the
House that out of the various amend-.
ments that have been tabled. some
particular amendments have been:
selected, and this does not happen to be
one of those amendments. Therefore,.
all the arguments now put forward by
the hon. Member are more academic
than of any particular use. I am not
considering any amendment which has
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not been selected. This is not one of
the amendments that have been select-
ed.

Shri 8. S. More: I am not raising any
academic point,

Mr. Deputy-Speaker:
What is the good of it?

Shri §. S. More: That does not mean
that the other amendments are struck
Cle.

Order, order.

Mr. Deputy-Speaker: I will defer
judgment on this till tomorrow. I will
consider this matter regarding the
question as to whether the Speaker has
the right to strike off any amendment
or not. This rule under Chapter V
relates only to the amendment to be
tabled and not to the expression.

Shirl S. S. More: Sir, before you give
your ruling,......

Mr. Deputy-Speaker: I have given my
ruling. I have heard everything and
there is absolutely no substance in this.
Further, as regards disallowing amend-
ment No. 20 and selecting a particular
amendment, I defer my judgment till
tomorrow.

Shri S. S. More: Our rights and
privileges are the same as in the House
of Commons. My submission is that a
particular article of the Constitution
cannot be modified or restricted by the
Rules laid down by the Speaker. There-
fore, I take my stand on that parti-
cular article and contend that if I get
the same rights and privileges as Mem-
bers of the House of Commons, I be-
long to the opposition and I have every
right to use the expressions used in
my original amendment.

Mr. Deputy-Speaker: The hon. Mem-
ber is entitled to raise a point of order.
I may answer the point. So far as the
rule is concerned, the hon. Member
now proceeds to another objection that
the rule itself is ultra vires of the Con-
stitution. I am not willing to agree
that this rule is ultra vires. It is intra
vires, The rules have been so framed
as to give power to the Speaker to
modify or delete ironical expressions,
whatever might be the practice in the
House of Commons. Therefore, I am
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not going to agree that the rule is
ultra vires. It is under that rule that
the Speaker has modified the amend-
ment. Regarding the question as to:
whether it is open to the Speaker to-
select only a few amendments, I wilk
reserve my judgment.

Dr. Lanka Sundaram: Mr. More gave:
No. 23 himself. It has nothing to do
with the selection of amendments an-
nounced by the Speaker.

Mr. Deputy-Speaker: I am not going.
to allow any more discussion and take-
the time of the House. I am here to
safeguard the rights of all Members.
So far as this matter of whether the
Speaker has got the right to select
amendments or not is concerned, I re--
serve my judgment till tomorrow and,
if 1 agree, then this amendment may
be moved tomorrow.

Dr. Lanka Sundaram: May I draw
your attention, Sir to this very simple-
point? Amendments Nos. 20 and 23
are in the name of Mr, More. He has
given his preference towards 23. It is-
m that basis that the Speaker announc-
ed it today, whereas the point now re-
lates to amendment No. 20. Your-
ruling, therefore, is not necessary on
this issue.

Mr. Deputy-Speaker: I do not know'
if he has already given his preference-
to No. 23 over 20.

Dr. Lanka Sundaram: I had convey-
ed the entire list to the Speaker on
behalf of the Opposition. It is by con=-
sent.

Mr. Deputy-Speaker: Let us proceed:
with the amendments to be moved.

Shri N, C. Chatterjee: I beg to move:
That at the end of the motion, the fol--
lowing be added:

“but regret—

(1) that an attitude of com-
placency still persists in spite of the
imminent danger to the peace of
India and Asia in view of Pakis-
tan’s Military Pact with the United’
States of America and there is no
indication of any constructive at-
tempt towards the militarisation of”
the nation and the building up of’
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[Shri N. C. Chatterjeel
adequate  armaments—industries Shri U. C. Patnalk (Ghumsur): I beg

and the creation of a united front; to move:
and That at the end of the motion, the

(2) that there is no explanation tollo:vmg be added: . .
whatsoever of the collapse of the but regret that in spite of the
.administrative = machinery and urgent need for reorientation of
organisation which resulted in the overall national policies in various
colossal loss of human lives at the spheres, consequent upon Pak-U.S.
Kumbh Mela and the regrettable relations, the Address—
lapse in failing to cancel the Party (a) gives no indication of any
.at Allahabad on the very day of effective plan for strengthening the
the tragedy.” defence machinery through trained
nation-wide Potential Reserves
(without corresponding increase in
defence expenditure or dependence

That at the end of the motion, the upon foreign aid) by adopting
“following be added: modgrn methods of man-power

mobilisation:
(b) does not envisage measures
for defence against modern weapons

Shri S. S. More: I beg to move:

“but regret the failure of Gov-
ernment to realise the miserable
economic condition of the of warfare like aerial attacks, long-
peasantry, the growing hardships range bombardment, panic, infiltra-
.and exploitation of the workers tion, sabotage and other fifth
and the pauperisation of the mid- column activities;

-dle classes and its consequent (c) discloses no proposals for
failure to take prompt and effective acceleration of production in
steps for the betterment of the con- Ordnance Factories and other mill-
dition of these classes.” tary installations, so as to make us

independent of foreign countries in

respect of vital warlike stores;

(d) makes no practical proposals
for utilising the stores in the
Depots, reducing avoidable ex-
penditure on the M.E.S. and mini-
mising purchases from outside, with
a view to effect savings for neces-
sary reorganisation and other re-
quirements; and

(e) contemplates no change in
the out-moded approach of the ad-
ministrative machinery in order to
organize to the full, our vast
human and material resources by
integrating defence with socio-
economic planning.”

Shri Gidwani (Thana): I beg to
move:

That at the end of the motion, the
following be added:

“but regret that in view of the

Dr. Lanka Sundaram: I beg to move:

That at the end of the motion, the
~following be added®

“but regret that the total mobili-

sation of the nation was not taken
in hand in the face of the threat
to our security by the Pakistan-
-U.S\A, military aid pact, through
the formation of all-party govern-
ments at the Centre and in the
States; and”

sim Sarangadhar Das (Dhenkanal-
“West Cuttack): I beg to move:

That at the end of the motion the
“following be added:

“but regret that the Address
does not indicate any steps that
should be taken by Government to
rouse public enthusiasm, even

after a lapse of two years in the
various sections of the Five Year
"Plan, and especially in the Com-
ymunity Projects.”

likely developments owing to the
U.S.A. Military aid to Pakistan,
that no steps have been taken to
bring all political parties together
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and take them into confidence in
regard.to measures to be adopted
to meet the developments.”

Shri J. R. Mehta (Jodhpur): I beg
0 move:

That at the end of the motion, the
following be added:

“and that while they should
have much wished that it should
have been possible for him in his
Address to give this House, and
through this House to the country
at large, a more positive and
dynamic lead in the matter of
combating the growing menade of
country-wide unemployment, as
well as the serious threat to our
security involved in the ‘unfortu-
naie developments’ taking place on
our borders to which he has refer-
red in the Address, they would
like to take this - opportunity of
assuring him that this House, as
representing the entire nation,
solemnly pledges its solid support
to the Government in all measures
that may be found necessary to
avert or meet this threat.”

Shri M. S. Gurupadaswamy
(Mysore): 1 beg to move:

)

That at the end of the motion, the
following be added:

“but regret that the Address is
highly disappointing to the whole
body of unemployed as it does not
give adequate assurance of employ-
ment.”

Dr. Jaisoorya (Medak): I beg to
move:

That at the end of the motion the
following be added:

“but regret that no mention was
made in the Address of the rapidly
falling efficiency in public adminis-
tration and the urgent need for
reorganising and reconstructing the
administrative machinery which
will reach the people, know and
understand their needs and gain
their confidence.”

701 P.S.D.

Shri Pocker Saheb (Malappuram):

I beg to move:

That at the end of the motion the

following be added:

“and express their grave concern
over the policy of Pakistan in the
proposed agreement for military aid
with the United States of America,
which necessarily causes anxiety
to India and to other neighbouring
countries as it is likely to jeopar-
dise the safety and security of India
and other neighbouring countries
in South Asia and will seriously
affect the cordiality of relationship
which it Is necessary to maintain in
the common iInterests of both the
countries and are of the view that
such steps as may be deemed neces-
sary should be taken to safeguard
the interests of India.”

Mr. Deputy-sﬁea.ket: I hope these

are all within the list that was sub-

mitted to the hon. Speaker.

Amendmentg moved:
That at the end of the motion, the

following be added:

“but regret—

(1) that an attitude of com-
placency still persists in spite of
the imminent danger to the peace
of India and Asiain view of Pak-
istan’s Military Pact with the Unit-
ed States of America and there is no
indication of any construétive at-
tempt towards the militarisation of
the nation and the building up of
adequate armaments industries
and the creation of a united front;
and

(2) that there i{s no explanation
whatsoever of the collapse of the
administrative machinery and
organisation which resulted in the
colossal loss of human lives at the
Kumbh Mela and the regrettable
lapse in failing to cancel the Party
at Allahabad on the very day of the
tragedy.”
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weapons of warfare like aerial at-

That at the end of the motion, the tacks, long-range  bombardment,

following be added, namely:—

“but regret the failure of Govern-
ment to realise the miserable eco-
nomic condition of the peasantry,
the growing hardships and exploita-
tlon of the workers and the pauperi-
sation of the middle classes and its
consequent failure to take prompt
and effective steps for the better-
ment of the condition of these
classes.”

That at the end of the motion, the

following be added, namely;—

“but regret that the total mobi-
lisation of the nation was not
taken in hand in the face of the
threat to our security by the
Pakistan-U.S.A. military aid pact,
through the formation of all-party
governments at the Centre and in
the States; and”

panic, infiltration, sabotage and
other fifth column activities:

(c) discloses no proposals for
acceleration of production in Ord-
nance Factories and other military
installations, so as to make us inde-
pendent of foreign countries in
respect of vital warlike stores;

(d) makes no practical proposals
for utilising the stores in the
Depots, reducing avoidable expendi-
ture on the M.E.S. and minimising
purchases from outside, with a
view to effect savings for necessary
reorganisation and other require-
ments; and

(e) contemplates no change in
the out-moded approach of the ad-
ministrative machinery in order to
organize to the full, our vast human
and material resources by integrat-
ing defence with socio-economic

That at the end of the motion, the planning.”

following be added. namely:—

“put regret that the Address
does not indicate any steps that
should be taken by Government to
rouse public enthusiasm, even after
a lapse of two years in the various
sections of the Five Year Plan,
and especially in the Community
Projects.”

That at the end of the motion, the

following be added, namely:—
-

“but regret that in spite of the
urgent need for reorfentation of
overall national policies in various
spheres, consequent upon Pak-U.S.
relations, the Address—

(a) gives no indication of any
effective plan for strengthening the
defence machinery through trained
nation-wide Potential Reserves
(without corresponding increase in
defence expenditure or dependence
upon foreign aid) by adopting
modern methods of man-power
mobilisation;

(b) does not envisage measures
for defence against modern

That at the end of the motion, the
following be added, namely:—

“but regret that in view of the
likely developments owing to the
U.S.A. Military aid to Pakistan,
that no steps have been taken to
bring all political parties together
and take them into confldence in
regard to measures to be adopted
to meet the developments.”

That at the end of the motion, the
following be added, namely:—

“and that while they should have
much wished that it should have
been possible for him in his Ad-
dress to give this House, and
through this House to the country
at large, a more positive and
dynamic lead in the matter of com-
bating the growing menace of
country-wide unemployment, as
well as the serious threat to our
security involved in the ‘unfortu-
nate developments’ taking place on
our borders to which he has refer-
red in the Address, they would like
to take this opportunity of assur-



173 Motion on
ing him that this House; as.repre-
genting the entire nation, solemnly
pledges its solid support to the Gov-
ernment in all measures that may
be found necessary to avert or
meet this threat.”

That at the end of the motion, the
following be added, namely:—

“but regret that the Address is
highly disappointing to the whole
body of unemployed as it does not
give adequate assurance of employ-
ment.”

That at the end of the motion, the
.Yollowing be added, namely:—

“but regret that no mention was
made in the Address of the rapid-
ly falling efficiency in public
administration and the wurgent
need for reorganising and recon-
structing the administrative
machinery which will reach the
people, know and understand their
nceds and gain their confidence.”

That at the end of the motion the
fTollowing be added, namely:—

‘“‘and express their grave concern
over the policy of Pakistan in the
proposed agreement for military
aid with the United States of
.America, which necessarily causes
.anxiety to India and to other
neighbouring countries as it is
likely to jeopardise the safety and
security of India and other
neighbouring countries in South
Asia and will seriously affect the
«cordiality of relationship which it
is necessary to maintain in the
common interests of both the coun-
tries and are of the view that such
steps as may be deemed necessary
should be taken to safeguard the
interests of India.”

Acharya Kripalani: We have listen-
«d with respectful attention to the
speech of the President. I am, how-
€ver, sorry that these speeches of the
President have become progressively
formal and inspire no hope or con-
fidence in the people. I shall confine
my remarkg mainly to the topic
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ﬁhich is uppermost in the mind of
our people, .

The President made a reference to
the  , recent unprecedented tragic
happenings in Allahabad on the
Kumbh Mela day. We have express-
ed in this House our deep sorrow for
the victimg of this tragedy, whether
alive or dead. But this is not enough.
If we are to-avoid such occurrences
in the future, it is necessary that we
should see that we are ourselves
immune from blame. If we are .not
immune from blame, we must find
out wherein we have erred.

When I speak about thig tragedy
from my seat in the Opposition
benches, I am conscious that the
authorities and a few Congressmen
will say, and they have already said
so, that we of the Opposition are
making political capital out of a
national calamity. How ig this un-
worthy charge to be answered? When
on some tragic occasions, millions of
our people feel very strongly, who in
this House is to give expression to
their wounded feelings? I feel that
it ig the duty of every representative
of the people here to do so irrespec-
tive vf party afiliations. However, when*
the Members of the majority party con-

. sider that their duty is finished when

they have lent support to whatever the
Government does, right or wrong,
when they refuse to give expression
to the genuine feelings of the people
for fear of annoying their bosses,
when even revered leaders, who were
not afraid of British imperialism,
close their mouth on such occasions,
it must be the duly of somebody to
voice .the feelings of the public.
Therefore, we have to discharge this
painful  duty. But. it was
always not so In the Congress.
Congressmen never considered their
organisation or the doings of their
leaderg as infallible. Of course, there
was always Gandhi, who performed
the task of a vigilant censor of what-
ever we did. There were also groups
and individuals in the Congresg who
freely criticised the Congress policies
even when some of our opponents
took advantage of such criticism.
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Even in thig House, before the elec-
tions, there were Congressmen who
criticised Government policies brav-
ing threatg of disciplinary action.
But, all this has now changed. I
have, therefore, to perform a painful
duty under the shadow of an un-
worthy suspicion that I am seeking
to make political capital out of a
national tragedy. So far as it is
possible, I shall confine the discus-
sion to general terms- and avoid
personalities and party politics.

I want to discuss the change in our
fundamental attitude to the formal
part of our religion comprising of
ritual, ceremonial observance of
certain holidayg and even supersti-
tions. This is not the first occasion
that there has been a Kumbh Mela
during our life time. We have lived
through a few of them. What was
our attitude towards these melas?
Some of ug went there to perform
Seva Samiti and Red Crosg service.
I remember that Gandhi once visited
the Kumbh Mela at Hardwar to do
this kind of work. He and his com-
panions never thought that a dip in
the Ganges or sprinkling of the water
of the river. however sacred. on their
heads, would wash away their sins
and make them holy. We considered
such ideag against reason and against
the scientific spirit on which we prid-
ed ourselves. In those days we even
resisted the demand of our orthodox
households. If our women wanted to
go to these fairs, they must have
other guides than ourselves. Even
when we wanted to have an idea of
such a large concourse of humanity,
we did sp from a safe distance. We
did not consider the procession of
hundreds of stark naked tnagas as
very exhilarating. We felt ashamed
of it. We wecre rather apprehensive
that foreignerg taking photographs of
naga  processions would give a
distorted idea of our religion and of
our nation to foreign countries. We
did not fancy these confused proces-
gions on foot. on horseback, on
camels and on elephants,. We .also
utterly disliked the rivalries of these
sadhus about the precedence that they
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were to have when they went to have-
their holy bath. We also knew that
these people were always trouble--
some and were not......

Mr. Deputy-Speaker: Is not allthis
likely to wound the susceptibilities of’
a large section of people? Is it all
relevant?

Acharya Kripalani: I am sorry; If
you hear me out, ] think the suscepti--
bilities of nobody would be injured.

Mr. Deputy-Speaker: Particularly
the religious susceptibilities of alarge:
section of the people who attended it..
All this description, I am afraid...

Acharya Kripalani: I am not talk--
ing of those who have faith in these
things. I am talking of ourselveg as.
Congressmen before Independence.

Shri V. G. Deshpande (Guna): Not
all are Congressmen. Gandhiji him-
self was described ag half naked.

Acharya Kripalani: When I have
finished my speech, whatever offends:
the religious susceptibilities of any
part of this House, I will humbly
withdraw. You will give me the
privilege of saying what I have to
say. If after that you feel that
religious susceptibilities have been
offended, I will make ample amends..

Mr. Deputy-Speaker: 1 have heard
the hon. Member sufficiently. I did
not want to interfere or intervene at.
an earlier stage, but these remarks
are sufficiently damaging to the feel-
ings and the religioug susceptibilities.
of Hindus particularly as nearly 40
lakhs of people took part in this. I
do not think this ought to be used as
the forum for creating differenceg of
that kind, particularly when religious
susceptibilitieg are so acute and the
people are sensitive. Therefore, I
would appeal to the hon. Member.

Shri 8. S. More: Can we not speak.
against superstitions?

Mr. Deputy-Speaker:
religioug susceptibilities.

Acharya Kripalani: I was going to~
say that this attitude of ours digq not

.

These are:
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mean that we werg not Hindus, We
‘took pride in our religion, but we did
that because in spite of temples,
forms, ceremonials, rituals and even
some superstitions, it allowed perfect
freedom to individualg to discard all
these and believe in the spiritual
values given in the Gita and the
‘Upanishads. We were proud of our
Hinduism because of its idea of God
who wag immanent in the universe
.and present in every human heart
.and yet transcended all this, that
there is. He is without form or
-quality—Niranjan Nirakar, We were
-proud of Hinduism’s tolerant spirit
‘which not only tolerated but accepted
all faiths as sp many paths to the
same goal of salvation. Our religion
was the Hindu religion of the spirit
that promised that even in this life,
if a man willed it, he coulg be a
jeevan mukta as perfect as his Father
in Heaven, This satisfied our reason
and our modern scientific spirit and
I believe it wag not opposed to Hindu
orthodoxy. If this had not been so,
how could we have discarded caste
and untouchability? How could a man
like Gandhiji have found his solace
dn Hinduism, the man who had broken
many ancient idols? Gandhiji never
entered a temple except for courtesy’s
sake and then also a temple in which
the entry of untouchableg was not
prohibited. Gandhiji had not only
discarded old superstitions but also
many of the new fashionable ones
coming from the West. Thls was our
attitude.

When some of us culturally redis-
covered India, it was its ancient
thought and philosophy and the great
strideg that our country had made so
early in history, in science, in mathe-
matics, in astrology and in medicine.
We rediscovered the grandeurs of our
ancient architecture, sculpture and
paintings, the delicacy of our old
literature, dramas, poetry, music
and dance. Thig was Indian culture,
not its barbaric pomp and show or its
religious rituals and worship and its
many and colourful festivals.

Shri N. C. Chatterjee: Is it in order
to use the word “barbaric” in this
connection?
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Acharya Kripalani: “Barbaric
pomp” is a very common expression
in English, and I thought it was a very
fine expression.

Shei N. C. Chatterjee: I am protest-
ing.

Acharya Kripalani: 1 submit, Sir,
thig is not unparliamentary. If my
friend’s susceptibility is touched—
what other word I can use I do not
know—] can substitute this if my
friend suggests another word.

Mr. Deputy-Speaker: As to whether
it is unparliamentary, I have got my
own interpretation., Wordg that may
not be unparliamentary in England
may be unparliamentary here. It is
not exactly that we are borrowing
from their sentiments and supersti-
tions. Their practices are different
from our practices. When a large
concourse of people—40 lakhs—
attend, to say that they are indulging
in barbaric pomp, I feel, ig not an
expression which ought to be used.
I am not guided only by May’s Parlia-
mentary Practice. I think it offends
a large section of our people who took
part in this.

Shri Jawaharlal Nehru: I am not
referring to exactly what you were
pleased to say just now, but that
does raise a certain question that a
Member of this House should not, in
suitable language, criticise even the
religious views of somebody else.
That does raise a rather far-reaching
issue if it is especially something that
he considers grosg superstition, If
some of us consider untouchability a
gross superstition and worse, we
offend people. We know that.
Nevertheless, we say it. So, where is
one to draw the line about those
matters?

Acharya Kripalani: May I submit
that “barbaric pomp” is not deroga-
tory to anybody. It only means great
pomp of ancient times. It is a com-
mon expression used in English.
I am speaking in English and how
can I avoid a word which will be
suitable here? Really it means
ancient pomp. All right, take it as
“ancient pomp". .
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Shri S. S. More:
Indian English.

Mr, Deputy-Speaker: Ag to what
hag been referred to by the hon. Prime
Minister, 1t is not a general observa-
tion that ancient practices that have
to be ‘'modified ought ‘mot - to be criticie-
ed. I find that is not the subject
matter here. A number of people
died on a particular occasion, the
Kumbh Mela. That is the tragedy.
From that we are going to general
superstitions. Are we now amending
the Hindu Code or discussing - Hindu
rituals and superstitiong here to say
that these ought to be eliminated and
some stepg have to be taken. . The
tragedy hag gone to the winds. This
other comedy has come! That 1s
what I am opposed to.

Acharya Kripalani: I am as ortho-
dox a Hindu as you are or as any-
body else.

Mr. Deputy-Speaker: That ig all
right. I am entitled to say that
expression offendg the general Hindu
feeling, so far as this particular matter
is concerned. It can be used when
the appropriate occasion arises for
removal or when a Bill ig introduced
or a Resolution moved to avoid such
superstitions, if they are supersti-
tions. I am not deciding that issue
today. Then, possibly, the House has
got absolute right, but it is not appro-
priate on thig occasion. That is all
that I wanted to say.

Acharya Kripalani: May I again
submit that I am not saying anything
about those Wwho believe in these

things. I said we in the Congress
before independence considered
these...... (Interruption).

Mr. Depnty-Speaker: The hon.

Member may kindly proceed.

Acharya Kripalani: I am so sorry.
It seems that my English ig not
understood.

1 was saying that our Indian culture
wag concerned with our achievements
in philosophy and science in the past
and had nothing to do with religious
ritual, worship and colourful festivi-
ties which leave us only a few ‘work-

You should use ' '
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ing days in the calendar. But what
are we doing now? We widely
advertised the Mela and invited ‘“all
and sundry to come theré assuring
them that all travel facilities and
hygienic conditions and accommoda-
tiong were in perfect order. This:
wag never done by our predecessors.
They rather warned people against
the conditiong that were likely to be
created.

Shri U. M. Trivedi (Chittor): On a
point of order, I would like to know
if the hon. Member ig reading a quota-
tion or is reading his speech.

Mr. Deputy-Speaker: The hon
Member is sufficiently competent to-
speak ofthand atid extempore. When-
ever he refers, he refers to certain
notes, so ag to be precise.

Acharya Kripalani: When some-
times I see the notes, I see it so that:
I use the exact words.

We said that the conditiong will be
perfect. Not only that, we also adver-
tised that all high dignitaries of the
Congress and of Government will be:
present there. We saw to it that we
provided accommodation for them at”
public expense, and also for their
ever-increasing Hindu families.
Formerly, in these melas there used
to be sadhu camps or akharas and we:
added now our own camps and
akharas to them. Previously there
used to be the procession of the
Nagas, but we added to them our
own exhibitionistg strutting on  the
mela grounds, guarded by police who
saw to it that our path wag clear
from all ordinary traffic. We went in
the mela with our cars. and any nim-
ber of passes were given to our
friends. We always had the right of
way. It ig not the first time that the
politically important people, the
princely order attended melas. but
they usually walked to their cere-
monial bath with bare feet, and with
only a "dhoti ‘on: on such occasions,
they left their princely paraphernalia
behind. Some of them went to ‘the
bath measuring their ‘bodieg ° with
mother earth.: Such' was their faith.

LN
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" The Governor of ' the State, ~ who

ronsiders himself the embodiment of
Indian culture and calls himself Raj
Pal pitched his tent... ’

Mr. Deputy-Speaker: Order, order.
No references ought to be made on
the floor of this House, relating to the
conduct of the Governors or the Raj-
pramukhs of any State. They are
high dignitaries, and under the Rules,
no references ought to be made to
their conduct.

Acharya Kripalani: When a refer-
ence hag been made to it in the Presi-
dent’'s Address, that ought to he con-
sidered. The Governor pitched his
camp in the mela grounds, long before
the mela began. Is that......

Mr. Deputy-Speaker: Order, order.
Let there be no referenceg to the
conduct of a Governor or..

Shri S. S. More: Can we not appre-
clate their conduct?

Mr. Deputy-Speaker: When there is
appreciation on the one side, there
will be denunciation on the other.
Therefore 1 avoid both.

Shri Sarangadhar Das: That s
factual. How can that be avoided?

Acharya Kripalani: Am I not entitl-
ed to say what the Governor did to
induce the crowd?

Mr. Deputy-Speaker: No, no. The
Governorg will take care of them-
selves. We have no jurisdicMon to
speak on what the Governor did. No
references ought to be made here
either t, ¥iinisterg of the State Gov-
ernments, or to the Governors of
States.

Shri B. S. Murthy (Eluru): Should
not facts be allowed to be stated?

Acharya Kripalani: You might as
well ask us to shut shop. Are we not
entitleq to say what the Governor did?

Mr. Deputy-Speaker: No.

‘Aeharya:’ Kripalani: 1
agaigstl‘it. (Interruptions).

Mr. Deputy-Speaker:  Order, order.

protest
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Acharya Kripalan!: I have a right
to protest even agamst the Chair, I
suppose

- Shri S V Ramaswamy
On a point of order.
249...

Shri V. G. Deshpande: On a point
of order....

Mr. Deputy-Speaker: Let the other
hon. Member state his point of order
firat.

“Shri 8. V. Ramaswamy: Rule 249
(v) of the Rules of Procedure says:

“A member while speaking
shall not—

vere{v) reflect upon the con-
duct of persong in high authority
unless the discussion ig based on
a substantive motion drawn in
proper terms;...”

Shri V. G. Deshpande: That ig what
I wanted to point out.

(Salem) :
Under Rule

Shri 8. S. More: It does not mean
‘appreciate‘.

Shri V. G. Deshpande: I wanted to
raise a point of order, that there is
already a motion which the hon.
Speaker hag admitted, regarding this
Kumbh Mela tragedy. When there
is therefore a properly drafted
motion, as the hon. Member has
pointed  out, the conducts of
Governors and other high dignitaries
are quite relevant to the discussion,
and therefore they are permissible.

Shri S. V. Ramaswamy: May I read
the Explanation to Rule 249 (v).
which reads:

“The words “persons in high
authority” mean persong whose
conduct can only be discussed on
a substantive motion drawn in
proper terms under the Constitu-
tion or such other persons whose
conduct, in the opinion of the
Speaker, should be discussed on
a substantive motion drawn in
termg to be approved by -him:...”

1 think that ig very clear.
(Interruptions).
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Mr. Deputy-Speaker: In spite of all
the protests of the hon. Member, I
consider that references to the con-
duct of Governors ought not to be
made on the floor of this House.

An Hon. Member: Is that your
ruling?

Mr. -Deputy-Speaker:
ruling.
Acharya Kripalani: The Governor

wag invited to the sadhu and Naga
camps ang received...

An Hon. Member:
prasadams.

Acharya Kripalani:...ovations, not
prasadams...

Shri 8. V. Ramaswamy: In spite of
your ruling, there are still references
to the Governor,

Shri Jawaharial Nehru: I really
cannot understand this. I submit
that surely one cannot avoid refer-
ences to people, because they are
high dignitaries. I just do not under-
stand it. (Interruptions).

That is my

Blessings and

Mr. Deputy-Speaker: Order, order.
it 1s not necessary to pursue this
matter.

Shri N. C. Chatterjec: Is it for the
Prime Minister, who is the Leader of
the House, to give a ruling, or for
you, the Deputy-Speaker?

Mr. Deputy-Speaker: Order, order.
There is no good misunderstanding
thig matter. My ruling was only
this. Any reflectiong on a high
dignitary of a State ought not to be
allowed on the floor of the House,
especially when there are the State
Legislative Assemblies; just as we do
not make any reflections on the Presi-
dent here, likewise, we ought not
to make reflections on the conduct of
high dignitarieg of States. If a Mem-
ber says, the Governor went there,
others went there, it is all right, but
to say he - went in this manner and
that manner, does not conduce to a
proper discussion here. And :im_:e it
ig a serloug reflection on a Governor
who is not before us, the hon. Mem-
ber can avoid all.this,
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Acharya Kripalani: 1 certainly
want to avoid everything that is
offensive, but 1 cannot avoig the
facts, that the Govermor went and
received addresses in the sadhu
camps and Naga camps. These sadhu
associations passed resolutions sup-
porting the Congress Governments,
and strengthening the hands of
authority, while all the time what
wag needeq was not the strengthening
of the hands of authority, but their
heads of. and also infusing in them
some kind of feeling for the poor.
During the British regime, these
same sadhu  associations passed
resolutions of loyalty to the foreign
Government. I submit that this
practice lowers the prestige of
religioqs budies, bringing them iato
controversial party-politics. This is
not the function of the Church, whe-
ther Hindu or Catholic. whether in
the Kumbh or in Travancore. It
must be discouraged in the name of
religion, morality and constitutional
propriety.

All this was being done while train-
loadg of people were coming in every
moment, and the crowds were swell-
ing. We allowed them to come and
congregate in a narrow area. They
came filling not only the inside of the
carriages, but also the footboards and
the roofs of the carriages. Thig led
to fatal accidents. Yet we dig not
care to regulate all this travel. Whe-
ther a man had a ticket or not did
not matter, he could hang on any
train where he could find @ foothold.
I say, allowing passengers to travel
like this is criminal. During the war
years when there was rush of passen-
gery from sea-port towns, strong barri-
cadeg were put at stations to see
that entry was regulated. No
platform tickets were ever issued.
Why was not all this done even after
fatal accidents were reported?

Again, why were inoculation
restrictions withdrawn? It Govern-
ment was too nervous to offend what
are calleq religious susceptibilities. jt
could have exempted a few conscien-
tious objectors from the restriction.
On the fateful day, the V.IPs—I do
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not know what that means—from the
head of the State downwards went
.along with their families for the
purificatory bath in the holy Ganges.
May I ask, Sir, when did this change
in our mental attitude come about?
Sir, 1 am talking of Congressmen and
not of orthodox Hindus.

Shri N. C. Chatterjee: Are there
not orthodox Hindus among Con-
gressmen?

Acharya Kripalani: They are ortho-
«dox in the sense that Gandhiji was.

Shri Sarangadhar Das: They rule
the country.

Mr. Deputy-Speaker: Is the conduct
of Congressmen the subject-matter of
«discussion on the President’'s Address?

Acharya Kripalani: 1 wag saying,
Sir, that we never considered a dip
in the Ganges on a particular day
destroyed all our gins, I say with~
out any fear of contradiction that
many of us have no such beliefs. We
went there inspireq by our exhibi-
tionist urge. We went there at the
instance of our old dames. We went
there, consciously or unconsciously,
to make political capital out of this
mela, to stregthen our shaking hands,
and some, I believe, went there to
strengthen their shaking headg also.

Sir, even in wmodern times, it is
quite possible for some of us to
believe that the sing of the faithful
who intensely believe in these things
are washed away by the waters of
the holy Ganges. But it is not the
waters but their faith that cures them
and impels them to sin no more. But
for those who lack this faith, and
who, after the bath, are not deterred
from sinning again, these bathg be-
come g blasphemy. We went to parti-
cipate—most of us—in this
blasphemy. Not only this, but in the
name of culture, we made respectful
what the modern mind considerg at
most an old, antiquated custom. We
made the Kumbh Mela fashionable.
In doing so we have tried to rehabi-
litate the value and respectability
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of formy and ceremonies against
which all our reformers from Buddha
to Gandhi have worked. We have
tried to undo the work of medieval
reformerg like Kabir, Guru Nanak,
Guru Gobind and in modern times
of Raja Ram Mohan Roy, Swami
Dayanand, the great poet Tagore and
he whom we call the Father of the
Nation, Mahatma Gandhi himself, for
whom there wag only one Goq and
that wag the God of Truth. We are
dragging our country back to the
middle ages and its forms, rituals and
superstitions in the name of Indian
culture. We do so also in the effort
to make ourselveg popular with the
masses so that they may keep us in
power. And because we do these
things without faith, our efforts fail
ag miserably as they failed at the
Kumbh Mela and the counfry is in-
volved in universal gloom, I say,
let us beware in time for the sake
of our country and for the love of
our religion. I have done. I wanted
to talk on other matters, but, as J
have been constantly, interrupted, I
leave them to the others to talk
about.

Shri Tek Chand (Ambala-Simla):
I rise to support the Motion which
has been placed before us this after-
noon. The world today is in g state
of turmoil and tension. The clouds
that are threatening world peace and
world harmony are gathering in volume.
In this state of fear, in this condition
of suspicion, the foreign policy that is
being pursued in this country by the
Government deserves the support of
everybody and every section in this
House. The power blocs on both
sides are doing their worst in order to
generate an atmosphere of fear and
insecurity. Under these conditions,
the steps that are being devised by
the Government require all the sup-
port at the commang of the nation.

The Pakistan-American military
pact which was ill-conceived, was at
the beginning, vehemently denied, but
a little later, the same pact was
vociferously acclaimed by the parties
to the pact. Now it transpireg that it
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{Shri Tek Chand]

is a fait accompli. The conflict is be-
ing brought closer to our frontiers. The
arena of conflict is coming nearer to
this country. Reports are afloat that
as a resuly of thxs agreement arrlved
at between the ‘Governments

Pakistan and the United States oi
America, members of the opposite
bloc have .been alerted and reports
are percolating that there has been a
concentration of troops, making of
air bases and of highways and other
preparationg towards the Himalayan
region. It is, therefore, necessary
that if such a conflict cannoy be
avoided, and it takes place, the posi-
tion, to a certain extent, of the non-
belligerents, neutral countries like
ours, will ba threatened. Therefore, in
order to aveoid any violation of the
territorial integrity of this country,
it is imperative, that the Govern-
ment should see their way that the
Himalayan region is strengthened, is
protected, is developed, not only from
the point of view of defence but also
from the economic point of view.

5 P.M,

In Korea, our Government has
earned not only the goodwill but al-
so the gratitude of millions of people
and, in particular, of the two contend-
ing commands facing the cease-fire
line. India accepted the chairman-
ship of the Neutral Nations Repatria-
tion Commission, and I will be failing
in my duty if I were not to say a
word in praise of the splendid work
done by the Custodian-Force, Their
assignment was difficult, their task
was delicate, and the atmosphere was
surcharged with mistrust, with hosti-
lity and with deep-seated suspicion.
Their dificult and onerous duty, they
have been able to discharge with
firmness, with tact, with patience, with
understanding and, above all, with
friendliness. The difficulties that
were to be faced by them for some-
time were unexpected, but our force
managed to steer clear between the
Scylla of prejudice on the one side
and the Ghnrybdis of passion on ‘the

17 FEBRUARY 1954 Address by the President 188

other. It is a matter of great gratifica-
tion for us that our soldiers of peacs
should have conducted “themselves

a moqt exemplary manner.

I will be failing in my duty, Sir,

I were not to mention the splendid
services, and the great prestige which
has been brought to this country by
a distinguished lady Member of this
House who has conducted in a most
splendid manner the deliberationg of
the United Nations Organisation as its:
President. These are no small achieve-
ments in the fleld of foreign politics,
on the internafional front.

Eleven months ago. on March 10, the:
President was pleased to introduce
the President’s rule in PEPSU. Con-
ditions in PEPSU had become rather
dismal. The legislators, to which-
ever group they belonged did not hon-
our the rules of party affiliations.
Crime was rampant. Gangsters and
dacoits were goiug all over the coun-
try. Their number was legion. This
was the state of affairs prior to the
time when the President took upon
nimself the administration of that
State. The atmosphere was conducive:
to crime. Unlicensed arms in thousands
were recovered, and among the un-
licensed arms were included Bren guns,
Thomson guns, hand-grenades and
rifles galore. The safety and security of
the common man was in jeopardy
throughout the State. But ever since
the President’s rule was introduced.
there has been a very marked decrease
in crime, and today the common man
can live without fear and in peace.
As a result of the integration of cer-
tain services in that unhappy State.
under the rule of the President there
has been brought about a tremendous
saving of lakhs. Not only that: there:
had been introduced certain agrarian
measures which have conduced to the:
benefit of the cultivator.

In the economic field, we have reason:
to be satisfied and happy. ‘Particular-
ly, you will find that the last year's:
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excess in output of foodgrains over
the preceding year has been no less
than 5 million tons. The goal of self-
sufficiency appears to be within sight.
The wheels of industry are humming
and it is expected that the multi-pur-
pose river valley schemes which will
very soon be in operation—some of
them have already started bearing
fruit—will soon turn the wheels of in-
dustry to the advantage of the peo-
ple. :

Regarding rehabilitation, I have a
word to say. The displaced persons
have reason to feel satisfled with the
help that has been rendered to them
by the Government. No less than
Rs. 72 wores have already been spent
on housing, besides several other aids.

[PaNDIT THAKUR DAs BHARGAVA
in the Chair]

On behalf of displaced persons, at
least from West Punjab, 1 wish to
assure this House and the Govern-
ment that any amount spent upon
them is not a liability. Whatever has
been spent upon them is an Invest-
ment and the Government are going ‘o
get dividends in the form of added
produce and added strength to the
nation as a result of their hard labour,
industry and nation-building activities.

Taking an overall picture of the
country, we have reason to feel satis-
fled that the nation is on the onward
march and our strides are long and
speedy. There are one or two matters
on which more attention deserves to
be given. I wish the achievements of
the railway department were better.
Their achievements in the matter of
manufacture of locomotives are excel-
lent, but in the matter of opening new
lines, after a perlod of one year the
railways might have claimed that
they had been in a position to add
more than 225 miles. In this country
with large and extensive territory, an
addition of 225 miles of railways |is
not very much. In view of the re-
quirements and the needs of this
country, it is desirable that the activi-
ties of the rallways should be energis-
ed to greater effect.
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There is one side on which closer-
attention is required, and that is the
picture of unemployment, Steps..
should be taken, whether in the form
of community schemeg or others, where-
by a man who can wield a pair of
strong arms should not find it diff-
culy to earn his livelihood for him-
self and for the members of his family.
With these words, Sir, I wish to as-
sociate myself with the Mover and
Seconder of this Motion.

Shri N. C. Chatterjee: Mr. Chair-
man, Sir, I begin my observations with
a reference to the great tragedy at
Allahabad. Iy was really a double.
tragedy. Firstly, the collapse of tae
administrative machinery which re-.
sulted in the colossal loss of human
lives which shocked the whole of In-
dia. (An hon. Member: The world).
The second was the amazing explana-
tion given by the Chief Minister of
the State of Uttar Pradesh that he
came to know of this tragedy only late
in the afternoon, sometime after he
went to the tea party held that even-
ing—on the very day of the tragedy.
But, Sir, it seems there is a triple
tragedy. The last tragedy is Acharya
Kripalani's speech. I wish he had not
delivered that speech.

The Minister of Defence Organisa-
tion (Shri Tyagi): He too felt iike
that. '

Shri N. C. Chatterjee: I am sorry:
if I had known he was capable of this
performance, I would have taken him
to the Kumbh Mela and would have
seen that he had a dip in the Sangam.
That would have mellowed him down
and fhat would have possibly....

Shri Tyagi: Done away with him.

Shri N. C. Chatterjee: .... cured him:
of _his malady.

Honestly, that Mela shows the unity
and integrity of Hindustan—that
wonderful congregation which tas
been going on through decades and
centuries. Indlan history says that
the foreign travellers used to come
there. Even the Chinese travellers:
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‘went to the Sangam when similar
religious congregations fook place, aad
they have reported pages and pages in
‘their historical writings, and they have
furnished inspiration, I wish Kri-
_palaniji, before he spoke in that strain,
had seen that wonderful demonstra-
tion. Our religion is still alive and
still dynamic and is a great cohesive
.and synthetic force. The whole of
India, from the Himalayas to Cape
Comorin, people from all parts and
sides, all sections and cadres of life
.came and congregated. They did not
go there Dbecause of our Railway
Minister’s advertisements; they did nog
go there to attend a religious congre-
;gation because of the Congress Gov-
ernment’s advertisement. That is a
poor tribute to India, that is a poor
tribute to Hinduism, a poor tribute to
‘the millions of people who went there
for the purpose of discharging what
they naturally believed to be their
sacred duty. It is a national festival
.of the deepest spiritual significance.
Sir, my grievance is that the Govern-
ment of India did not do its proper
duty; it ought to have becn tackied
by our Union Government as a natic-
nal festival. It is a national res-
ponsibility thrown on the Centre and
they ought to have tackled it and not
left all the arrangements to the Pro-
vincial Government. My grievance is
different.

Sir, there must have been a break-
down, a deplorable break-down of ad-
ministrative efficiency. Otherwise
this thing would not have happened.
‘Those who were there would tell you
that this could have been possibly
avoided. Possibly,~1 do not know—
possibly the presence of too many
V.1.Ps—very important persons—
caused too much of strain on the
security services or the police services
and it has got to be looked into. But.
what i{s most amazing is this that the
Chief Minister of that State actually
put forth his explanation that he did
not know. Obviously, the President
did not know. I refuse to believe
that the President would ever be a
party to a social function, any kind of
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festivity or merry-making on that
day when so many hundreds of
human lives were lost and so many
people were trampled to death or to
almost like death. Even when the
Britishers were here, when the Bihar
earthquake happened, that very day
Lord Willingdon was giving a tea
party and that party was cancelled.
I cannot believe that this could be
consclously done. But, it is amazing
that the Chief Minister did not know
and the other Ministers—all of them
~—did not know. I have read that
one Congressman in the U. P. Assemb-
ly had said that he informed some
Ministers and yet nobody knew of it.
Even ifitis true, evenif the story is
credible, it casts a grave reflection on
the entire bureaucratic machinery.
What were they doing? FElementary
duty demanded that they should have
immediately informed the Chief
Minister, they should have . imme-
diately informed the Home Minister
and the Prime Minister of India who
were there. If that wasnotdone there
was something very very defective.
The whole machinery was not work-
ing properly. I would have expect-
ed—and the whole of India would ex-
pect—that drastic action should be
taken against those men. It is no
good merely appointing Committees.
We know that it is the impression
that if anything is to be shelved, it
is done by simply appointing Com-
mittees and saying that we will take
action hereafter. It is a gross derelic-
tion of duty, on their own admission.
They were all at Allahabad and they
had gone to the Sangam; they had
their camps there. I have seen the
Governor’'s Camp; I have seen with
my own eyes other Camps. It ig not
right to say that they did not know
anything. When I was there I thought
that the sanitary arrangements were
good, much better than what was ex-
pected and they were making a
conscious effort to keep the place
clean—and it was fairly clean—in
spite of the great congregation. But
something happened with regard to
the police and security services. I do
not know what it was and what steps
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have been taken by the Chief Minis-~
ter to bring to book those delinquent
officers who failed in their elementary
duty of informing the Chief Minister
of thls tragedy—and also the Prime
Minister of India. It is an amazing
dereliction of duty.

I am sorry to’ say—although the
Chairman of the Commission is a
great friend of mine and I have confi-
dence in him—the personnel of the
Commission does no¢ inspire confl-
dence, There have been too many
local officials—those officials ought
not to have been there—I do not say
anything against them individually—
but it would have been better if the
Government of India had appointed
a Committee. It should not have been
tackled at the Provincial level. It
ought to have been done at a higher
level. I am making this charge and
the Government of India should have
to meet this charge that they also
had not done their duty. They ought
to have tackled it as a Central res-
ponsibility. It cannot be done by
simply promulgating an Ordinance.
You have said that article 123(3)
makes the Ordinance-making power
co-existent with Parliament’s power
to legislate; therefore you have got
the right to promulgate Ordinances.
You have got the right to do it but
you have got a duty, a responsibility
to do something else also, a duty to
discharge and properly tackle such a
cologsal national festival. There is
no good saying there were barbarities.
There is no good quoting Raja Ram
Mohan Roy and other reformers. There
are millions of men who are born in
India who would go to the Kumbh as
a spiritual duty. They think it is
their spiritual duty to attend such
functions. Men 1like Shri Rama-
krishna Paramahansa and Swami
Vivekananda, who did the greatest
soclal service and who were great
reformers had faith in it. The Rama-
krishna movement is the greatest re-
formist movement in India and the
Ramakrishna Sadhus were there do-
ing their duty. There have been great
teachers who have been going there.
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It is not g matter of ridicule; it is a
matter of faith. It was not a congre-
gation of forty lakhs—the entire
congregation was not there—it was:
floating. Therefore, at least sixty to
seventy lakhs of people were there..
But¢ the greatest thing was that it
showed the inherent democratic na--
ture of the congregation, Rajas and
Maharajas were sitting along with
the poorest and the most destitute,
living on the Jhusi bank side,
Millionaires and multi-millionaires
were living with the poorest and
ordinary people; the plebians and the
patricians were living together. This
was a great sight and it would have
done Mr. Kripalani’s soul some good
if he had been there actually and
seen the function. Anyhow, we regret
that speech’ and shall have to ask
Mrs. Kripalani to take particular
care of Acharya Kripalani's mental
and physical health.

I come to the other topic, of Pakis-
tan’s military pact with the United
States of America. Sir, this jg a very
serious situation. I am sorry that.
the President’s Address does not show
that our Government really realises
the danger. There is not a call to-
India’s humanity, there is not a call
to India’s manhood for militarisation..
I wish Mr. Tyagi would stand up and’
give a clarion . call to India and to
India’s manhood. Our demand is
militarisation; militarise the youth of
our country. What will you fight
Pakistan wtth, which is arming with
American aid? By mere speeches or
homilies or parliamentary orations?
You will have to make the country
strong; you have got to make an ap-
peal in ord:r to bring about a united
front. That is not here. Some
speeches had been delivered by the
Prime Minister, really as President
of the Congress, for national solidarity
and cohesion, but here they are also-
abusing the other parties. That kind
of deplorable attitude must be altered.
You must fealise the danger. There:

" is the danger to the peace of India..

There is the danger of invas.on.



‘198 Motion on

‘[Shri N. C. Chatterjee]

"Pakistan was created by peopble who
‘Were not satisfied with what *they
.got. You will remember that the
father of Pakistan, Mr, M. A. Jinnah
had said “l1 will not have this truncat-
-ed Pakistan in any shape or form.”
But other League leaders were crying
-and shouting for the creation of an
Islamic State and they said “Let us
accept it as a spring-board.” They
are trying to treat Pakistan as the
spring-board and therefore. that s
.a greater danger—the greater danger
is that they are casting their covetous
-eyes across the borders and looking
towards India. What are we to do?
How are we to fight? It is our duty
.and the duty of the "Government of
India today to see that every young
‘man of India should be given compul-
sory military training. Prepare the
‘country from the military point of
view. Start basic armament factories.
_you have not got bombers; you cannot
manufacture tanks; you cannot manu-
facture other things; you cannot
manyfacture various war equipments;
_you have not got the armaments to
fight with and you have to depend
.on foreign countries. If the Prime
Minisfer were here, I would have ask-
-ed him and he would have to answer
this point. Mr. Nixon, Vice-President
of the United States of America, had
-declared that he had offered India
military aid. Were any strings
.attached to it? Were any conditions
attached to it? What happened? Peo-
ple are very anxious to know why it
is that the Prime Minister of India,
‘who is also the foreign Minister, re-
.Jected Mr. Nixon’s offer, What was
it that was attached to that offer? We
‘have got to rely on other countries
for the necessary war armaments.
We have not got sufficient materials
and armaments and yet we have got
-0 fight to preserve India and pre-
-serve India’s independence by taking
‘the necessary help from a military
point of view. It is no good simply
saying that what Pakistan has done
ifs regrettable. What Pakistan has
«done is deliberate. They are trying
to sabotage the negotiations or the
“alks we had here in Delhi between

17 FEBRUARY 1954 Address by the President 196

the Prime Minister of India and the
Prime Minister of Pakistan. They
want thag problem to be solved by re-
course to arms. Otherwise they would
have never acted like this. We ought
to realise it and shape our foreign
policy in a more realistic manner.
We shall tell Pakistan that we will
stop all negotiationgy on  that
point if they go on in this manner.
You must take it as an unfriendly
act; you must take it almost as an
act of belligerency and prepare India
on that footing, and prepare our man-
power on that footing. My informa-
tion is that in East Pakistan and also
in West Pakistan they are giving
military training to boys of certain
age. They are training them up, and
on the border regions, especially in
East Bengal, they have ordered that
all non-Muslims should be removed
within a certain area and they are
keeping it a pure Pakistan area. That
shows the way things are moving. I
want to know what our Government
is doing. Infiltration is going on
here and many things are happening.
I ask the Prime Minister and our
Government to shake off their com-
placency, to be more realistlc, to be
more careful and to train up India’s
youth and build up the necessary war
industries. Stop your Five Year Plan
for some time. The Five Year Plan
js a big flop. It has not really galvanis-
ed national enthusiasm; it may have
done some’ propaganda work, but basi-
cally it has not solved the unemploy-
ment problem and it has not solved
the economic distress, either of the
classeg or of the masses. I say, divert
the funds which you have and em-
ploy them for the purpose of build-
ing up India’s defence strength ade-
quately. You know that the greatest
man who thought of the Five Year
Plan was Sir Viswesvarayya. He was
the first man who wrote about the
Five Year Plan and gave some lead to
India, and then others followed. In
his first book The Five Year Plan he
concentrated on two things. He said
«First build up Indja’s military posi-
tion, make it strong and build up
defence industries. Secondly, build



197 Motion on

wp education, without which demo-
cracy or responsible government
would be nowhere and would be a
mere farce.” I am, therefore, asking
the Government to be more realistic
and to realise the dangers ahead. Take
the country into confidence and re-
shape your policies. Your dynamic
neutrality, to my mind, has been a
dynamic fajlure. We have got no
friends in the world. We are very
proud that Mrs. Pandit is there as
President of the United Nations, but
apart from that, on every vital issue
—even on the Kashmir issue—the
United Nations have gone against us.
We have not been able to get them
even to name Pakistan as an aggres-
sor, which was the real issue, and
Yyet we are negotiating with Pakis-
tan. Call off the question of plebi-
scite. Accept the Constituent Assemb-
ly decision of accession to India as
final and irrevocable. Do not let down
Bakshi Ghulam Mohammad. See that
there is no impediment created to that
finality and to that irrevocability.
For that one of India’s noble sons has
died and I was working with him and
continually preaching that the Consti-
tuent Assembly of Kashmir should
reflect every section of the public
voice, and that public voice has been
clearly expressed, That expression is
final. There should be mo talk of
plebiscite as it would only lead to
confusion and uncertainties and sti-
mulate antl-national forces to work
against India and in favour of Pakis-
tan.

Shri Syamnandan Sahaya
{Muzaffarpur Central): On an oc-
casion like this, one is confronted with
t00 many ideas and too many points,
but a Motion of thanks on the Ad-
dress of the President Is an occasion
generally to express not merely the
thanks but also the sentiments of the
‘People whom we represent here.
While immediate problems naturally
attract immediate attention, there are
-other issues which could, on an oc-
casion like that, be faced and facts
with regard to them presented. One
of the immediate issues which has
been no doubt agitating the minds
of many Members in this House and
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even outside is with regard to the
Rumbh Mela tragedy. I had myself the
good fortune of going to the Kumbh
Mela and having a bath at the
Sangam. ‘ )
‘Pandit 8, C. Mishra (Monghyr
North-East): And having come back
alive. A

Shri Syamnandan Sahaya: I wish
my - friends were there and
I have no doubt that they would all
have come back alive if they had only
a little forethought. 1 was also pre-
sent in London on the 3rd June when
the Coronation of the Queen had
taken place. When I reached Allaha-
bad on the 1st of this month, my im-
pression was—my friends may not
appreciate it—that I should sit down
and write an article headed “This and
That”. The number of people as-
sembled in that big City of London
was certainly not greater. I have
not been a great admirer of the man-
ner in which the present administra-
tive machinery is run. In fact, I
have misgivings about it. I have also
a feeling that in the matter of ad-
ministrative machinery we are not
going ahead. But I must tell the
House that I felt exceedingly happy
of the general administration at the
Mela. The cleanliness. the orderli-
ness. the attention which the police
and the traffic-control officers were
paying, were—I hope my friends will
not take it as an exaggeration—in no
way inferior to what I witnessed in
London on a similar occasion. The
police were exceedingly polite; they
were in a very helpful mood. The
trafic control was giving all the
dire®tions necessary, and but for this
tragedy I think the Congress Govern-
ment could well have claimed that it
was a fine feather to their cap.

I have no doubt that the feeling of
sorrow which permeated the whole
of that vast concourse of people was
shared by perhaps every authority
present there. I felt perhaps circum-
stances had conspired to bring about
that incident. I do not know whether
my hon. friends will agree, or not,

‘but let me assure them that I looked

at the point very critically. I went
over the grounds. I met and talked
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with at least quite a few hundred
people. One of the main difficulties
was the rains on the previous even-
ing. The whole place had become so
slippery that whatever the adminis-
trative machinery would have done,
whatever arrangements the Central or
the State Government might have en-
deavoured to do. they could not have
been able to do a great deal. Then I
was also shocked to see another thing.
I am sorry my hon. friend Mr. Chatter-
jee has gone away. On an occasion like
that where there was a purely religi-
ous congregation. I expected institu-
tions largely connected with such
functiong to be present. But they were
absolutely absent. T had hoped that
the Hindu Mahasabha, the Ram Rajya
Parishad and other institutions......

Shri Nand Lal *Sharma (Sikar):
We were there.

Shri S. C. Mishra: They could oot
perhaps be tolerated !

Shri Syamandan Sahaya: They
might not have been toleratead.
They might perhaps have been put
in jail. So much the better for that.
But the fact of the matter is that on
an occasion like that, one would
have expected that out of about flve
or ten million people who had collec-
ted there, there would have been at
least a hundred thousand sadhus. It
could have been so arranged that
they might have given a helping hand
to the people. One of the problems,
"one of the difficulties that actually
created the situation was a sadhu pro-
cession which was going to have a dip
in the Ganges. They could have
shown that even those institutions
could on occasions like that be very
helpful. But that, Sir, I found was
wanting.

. The other noticeable fact was that
while the necessary arrangements had
been made up to a point, I must ad-
mit that the administration did not
visualise perhaps the tremendous
situation they were faced with. One
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of the arrangements which I found
singularly lacking was that there was.
no separate arrangement for people-
going to take their bath and for
people coming out after taking their
bath, If this little precaution had
been taken, I do not say there would
have been no casualties, I am quite
sure that the number of casualties:
would have been very much less. On
one point I associate wholly with.
what some of my hon. friends have:
said. I was surprised and shocked
myself that the head of the adminis.
tration of the State had no informa-

Shri S. C, Mishra;: On a point of
information, Sir. Were the arrange-
ments in this respect similar to the
ones made in London at the time of
the Coronation?

Shrl Syamnandan Sahaya: There
cannot be a comparison in this res.
pect because there was no question
of taking a dip: they were all in the
strets. But in the Westminster Ab-
bey, where about 15,000 people had
collected in a small place there were
separate arrangements for exit and
entrance.

What really shocked me was not
even this incident, but that the ad-
ministrative machinery composed of a
large number of executive and police
officials, should not have been able to
inform their Chief Minister till about
4-30 in the evening of an incident like
this which actually took place be-
tween 9-30 AMm. and 10 AM.
There was no auestion of anybody
telling anybody else. That question
did not arise. I was going at about
ten o'clock in my car to some ghat
where I had arranged to get into a
boat. I did not ask anybody whether
such a tragedy had happened. I saw
people beating their heart and say-
ing “I have lost this, I have lost
that.” Hundreds of people were
talking among themselves. Some of
them warned me: “You don't go for
a bath, this is what has happened.”
So., this information was not one
which had to be sought. I must admit
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that I was shocked that such an im-
portant incident where so many lives
were lost could not reach the autho-
rities in due time. After all the time
lag between ten o'clock and four
o'clock was a big one when everybody
was at the spot.

The other thing which I also felt
should have been done was that some
of our important men—I do not mean
either the Prime Minister or the Pre-
sident—should have stayed on for a
few days after the incident. I know
arrangements had been made. The
executive was there. the police were
there. But you know the feeling that
is evoked in the heart of the person
sympathised with. Some of these
high officials. some of these dignato-
ries, some of these eminent persons,
should have been going round. trying
to see whether the wounded. whether
the suffering. were really being cared
for properly. They should have seen
to it that the dead bodies were re-
stored to their relatives if they were
there. There was also a large number
of lost persons—boys and girls. Some-
body should have been going round
to see that these little children were
restored to their parents. Now. these
things 1 found absent. I, however, do
not accuse the administration of lack
of sincerity, but I certainly feel that
they did not have the necessary ima-
gination and foresight. Perhaps in &
difficult gituation like that.a mistake
like that might have happened. It
might not have struck some people:
but it was a great omission. It would
have created a great deal of good
feeling for the Government: or at
least those who suffered might have
remembered perhaps for the rest of
their life, how a person so highly
placed was able to render advice and
assistance. This. I submit not by
way of criticism but in a vast coun-
try like this, congregations like that
g0 on and it would be well for the
Government to take account of the
mistakes crept in so as to be able to
avoid them on a similar occasion when
it happens again.

T do not think that I have much
time now, but I shall detain you for
a few minutes over what we call the

701 P.S.D.
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present international affairs. There
has been a Peeling, I must admit,
not in any small section of the peo-

ple who form themselves into Oppo-
sition, but even in groups outside the
parties forming the Opposition here
or in the States, that in the matter
of our international relations, we pro-
bably would bave done better or
might have done better. Let us not
forget one thing. International. even
personal. relations. even family rela-
tions are not built up over a couple
of years, much less international rela-
tionship. Since when have we
really started having international re-
lationship? Only a few years. It is
difficult for the world or the other na-
tions to know exactly the trends that
we follow, our psychology, our back-
ground. our intentions and our as-
pirations. It is the same not merely
for the people outside or the nations
outside but it is the same withus. It
becomes exceedingly difficult at this
stage of formation far India to just
say ‘I shall go and ally with this
Power, or I shall go and not ally with
this Power’. No one, I suppose, is
aware yet of how international rela-
tions are built up. We are just fresh
in this matter. We notice every day
or perhaps every week that on some
matters the British and the Ameri-
cans agree; on other occasions, we
find the British and the Americans
disagree. I was talking to a friend
who has just returned from the Mid-
dle East and he was telling me that
the British have an impression that
the Americans are ousting them from
all posts in the Middle East. Know-
ing, as we do. the internal rela-
tions' between these two countries, it
becomes difficult to accept that state-
ment. But perhaps there may be
some internal arrangements in inter-
national relationship. Therefore, to
say that we have not been able to
make friends is not good enough. My
feeling is that even in this short
period. it will be conceded. that we
have built up a position for ourselves
We may not have been able to create
friends but is it not good enough that
we have not been neglected? The world
has to take account of what India says
and feels. It takes cognizance of the
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intentions and aspirations and the de-
sires of this country and of its views.
An Indian citizen is the Head of the
U.N.O. India was entrusted with
the difficult task in Korea. All these
things indicate that we are building
up a position for ourselves. On cer-
tain issues, perhaps, we might have
erred. I am not willing to say that
on every international point what we
have done is right. After all, our
international position, our external
policy has to be judged not from a
single incident: it has to be judged
from the totality of what has hap-
pened during the last four, five or six
years and I think even the worst cri-
tic of the present Government will
have to admit that India has been
able to build up a position in the in-
ternational sphere. There have been
lackings and lacunae of which, I sup-
pose, no one is aware more than the
Government themselves.

There is one thing on which I shall
just say a word. I am perhaps ex-
ceeding my time by a second or two.
That is to draw the attention of Mr.
Tyagi about his military equipments
and the requirements of the military
{n this country. In this matter, 1
agree with the friends who have said
that the amount that should have
been spent to build up factories
for having our own military
equipments, perhaps, has not been as
it should Bave been. In the present
context of things there is no use re-
lying on other countries for supplying
you with what you need with regard
to war materials. I agree with some
friends who have said that even if it
means stopping improvement in every
other thing for the next flve years,
you have to do it to improve the
military. I know it is exceedingly
difficult that we must train every young
man—to give military training. But
one thing is enough. Could not the
N.C.C. be enforced on all colleges?
Could not Government give us a help-
ing hand in the matter? I am sure
if the Central Government and the
State Governments gave a helping
hand to Universities they shall be
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able to improve to a large extent all
the requirements by training young
men at least with certain amount of
military training and military back-
ground.

With these words I associate my-
self with the Motion of Thanks that
has been moved.

Shri Pataskar (Jalgaon): Sir, I
rise to support the Motion of Tharks
moved by my hon. friend. Mr. Desh-
pande. This is an occasion which is
utilised for assessing the problems
and the difficulties through which we
have been passing and which we may
have to face in the near future. Con-
sidering the fact that we have been
enjoying freedom and the right to
arrange things according to our own
will aand volition for the last five
years, I would submit this: compare
it with the progress made in any
other country in the world under simi-
lar conditions. With the difficulties
which we had to face and with the
handicaps through which we had to
pass, I think a dispassionate observer
will only come to the conclusion that
weé have done. if not what every man
would like to have been achieved, at
any rate what is fairly good. That is
how I would put it. Ever since the
dawn of freedom, or practically tiwo
years prior to that, the situation in
the world has been not at all one

- which was conducive to the develop-

ment of a nation which had not been
free in the past. We have as well
to look to what is happening round
about in the world and see that in
the bargain we do not lose the free-
dom which we have earned and keep
ourselves as far as we can away from
the forces of destruction which are
vying with each other in what they
are doing. For instance, there is what
is known ag the bloc of countrieg be-
hind the ‘Iron Cujta'n’ That is one
group. They also talk in terms of
peace always. There 1s the other
group at the present moment headed
by the US.A. 1t also has been say-
ing the same thing. Both of them
have devised atom bombs and other
weapons of human destruction of
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which they themselves have become
afraid now.

1 would refer, Sir, particularly to
the troubles which we have to face.
So far as we are concerned the posi-
tion will be borne out from the fact
that we are really passing through a
period of crisis. The whole world is
passing through a period of ferment.
Ever since the 2nd of February, 1953,
or the beginning of 1953 since when
there was a change in the adminis-
tration of the U.S.A., our worries
have increased. You will ind that
on the 2nd of February, 1952 the pre-
sent President of the U.S.A~—: have
nothing against him and I am not
going to criticise him. but in order
that we may be able to assess what
is likely to happen, it is much better
that we note what is happening
round about us—on the 2nd of Feb-
ruary, 1953 the present President of
the U.S.A.. who was formerly the
man responsible for what we now
know as the N.A.T.O. and the Euro-
pean Defence Army, declared a change
in the foreign policy. It is like this:

“Our foreign policy must be
clear, consistent and confident,”
the President said. “...It must be
developed...... in the spirit of true
hipartisanship. It must be
coherent and global.”

Formerly, as we are all aware, the
US.A. wanted to keep itself aloof
from all developments in the world,
What they thought was: “We are
self-sufficient and we need not
bother about others.” Ever since
they entered the last war they thought,
having come in, they would like to
avoid it. But now the policy is that
it must be ‘“coherent anq glogal”.
They are trying to follow a globa'
policy. For what purpose? They say:

‘The freedom they defended in
E'urope and the Americas was no
different from that imperilled in
Asia’.

What they wanted to do and they
did in Europe, it is clear from the
statement of policy, they want to
repeat in Asia. And ‘that also is
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clear, for what purpose. Not that
they have any intentions against us,
but their policy is directed against
Communism and the countries which
have gone behind the ‘Iron Curtain.

‘Their policy for making the
free world secure would envision
all peaceful methods and devices.
“We shall never acquiesce in the
enslavement of any people in
order to purchase fancied gain
for ourselves.” He would ask
Congress later to join in a ie-
solution “making clear that this
Government recognizes no kind of
commitment contained in secret
understandings...... etc.

Therefore you will find that that real-
ly was a new chapter which was being
written so far as these fwo Powers
are concerned. And situated as we
are, on one side, on our eastern
borders, we lind that there have been
certain grave developments. I do not
say that they might be exactly the
result of the Communist countries
themselves. Probably they might be
due not only to the activities of the
countries behind the Soviet bloc but
also due to the conditions which had
been created in those eastern coun-
tries by the exploitation which had
been carried on for centuries there by
the countries in the West that are
now talking of freedom. Therefore
we are,’as I would say, just between
two giants. At the present moment,
as our President has referred to,
there is tension in the world. There
is no doubt about it. And the ien-
sion is the result of the machinery
for destruction which had been de-
veloped by these two blocs and
of which they themselves are now
afraid. ’

For instance, in his address to the
United Nations this is what Presi-
dent Eisenhower says:

“In size and variety the de-
velopment of atomic weapons has
been no less remarkable. This
development has been such that
atomic weapons have virtually
achieved conventional status with-
in our Armed Services...etc....... In
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the first place, the secret is pos-
sessed by our friends and Allies...
The secret is also known by the
Soviet Union. The Soviet Union
nas informed us that, over recent
years, it has devoted extensive
resources to atomic weapons.....
If at one time the U.S. possessed
what might have been called a
monopoly of atomic power, that
monopoly ceased to exist...etc.”

The result is that the tension be-
tween these two blocs has increased
so much that, in spite of all our de-
gire to remain peaceful, we have
naturally to be very cautious about
what is happening, around us. be-
cause we filnd that all sorts of efforts

are being made. This has added to’

the difficulties through which we have
to pass. A Germany which at one
time was conquered by the Allies
is split in two or more parts and both

sides talk of re-uniting the same. "

But if we read between the lines,
probably nobody is anxious to do so:
or the way in which they are pro-
ceeding does not show that any result
is likely to be achieved in the near
future.

This tension in the world having
increased. it has. as I have said, ad-
ded to the difficulties through which
we are passing and which we have
to face so far as our external rela-
tions are concerned. It is from that
point of view that we have to look at
what the aid -to Pakistan by U. S. A.
means. We are mnot concerned
with what Pakistan does. Hav-
ing once conceded Pakistan it is.
and it should be. nobody’s desire to
interfere in what they do. But I re-
member Burke's remarks in his “Re-
flections on the French Revolution”.
When there was revolution in France
some people said: why should English
people worry about it? So Burke's
answer to that was: if our neighbour’s
house is on fire it is better that we
keep the fire engines to play on
our house for a while ready and
well-eauipped: it is better that.-we
take note of it: we cannot exactly
ignore it. Therefore. even if it is
Pakistan's business as to what they
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should or should not do. we cannot
ignore that they are our neighbours,
that we are so closely connected by
ties which existed for centuries, and
that they were once part and parcel
of our body politic. Therefore we
are very anxious that anything that
they do may not disturb us. We
are not ordinarily concerned with
what they do. It is entirely their
business. But we must take note of
what they do if it constitutes a danger
not only for them but for us as well.
I would like to point out one thing.
There has been, for instance. this
trouble between North Korea and
South Korea which is a pointer to
countries like Pakistan. like us. as to
what we should do. Therefone it is
more as a matter of friendly advice
that I would suggest this. if they
would care and understand.

I was surprised to see some of the
proceedings in the House of Repre-
sentatives in the U.S.A. in March
1953. There it was clearly disclosed
that America is anxious to conserve
its man-power. In South Korea they
lost very heavily. They had to give
three lakhs and fifty thousand soldiers
while the rest of the 16 countries
who joined them gave only fifty
thousand or so. The result is
they want to conserve their man~
power in America. This has been
clearly stated in the speeches in the
U.S. Congress. Besides there is the
question of cost. They say that the
cost is sixteen times more for an
American soldier to be trained and
equipped and made ready than a
South Korean soldier. Therefore
they want to conserve their man-
power. It is one of their declared
policies which they have stated in
the House of Representatives and the
Senate. What they say is—because
the South Koreans are very good
people they tell them—*give us guns
and save your sons”. I will read
that portion from the Congressional
Proceedings. It is a very important
statement made by one of the
American Representatives on 12th
February, 1953, at the time when the
new policy was enunciated in the
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House of Representatives by the pre-
sent President General Eisenhower.
And thig is it-

“America must conserve its
man-power: to do so was g neces-
sary economic strategy. South
Koreans, he said, had the qualities
for making good soldiers.”

There were the ‘rice soldiers’ in
India in former times, and the British
also said that they were very good
people, because they would them-
selves starve and make very good
provision for English soldiers. A
similar compliment is being paid to
these poor, unfortunate South
Koreans.

6 P.M.

He, i.e. member of the House of
Representatives, Hon, Overton conti-
nuing said:

“Gen. Van Fleet had said that
16 South Korean soldiers could
be trained, fed and paid for the
price of one American.”

Then he further said-

“I shall make no effort to paint
for you the horrible picture of
misery and desolation that we
found in Korea, a little country
that has for 2§ wears suffered the
tortures of a big war. Even so,
. regardless of their miseries, they

are saying ‘Give us guns and save

9’ "

Your sons.

oA ¢

Any country which wants to take
military aid from the United States
should remember what the British
did some centuries ago in India.
There were not enough British sold-
jers who came and conquered our
country. There were the so-called
Indian soldiers who contributed to
the enslavement of their motherland.
The same thing happened in Korea.
Let any country which wants to take
military aid learn the lesson of his-
tory. Let it remember what is hap-
pening in U.S.A. They want to meake
it a global thing. When President
Truman was there, they were con-
tent with a national policy, but on
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the 2nd February they have announc-
ed a global policy. They want to
rope in as many countries in the
East as possible in the name of free-
dom, so that while they give military
aid their own men could be saved
and by supplying guns there would be
employment also for their boys.

Let nobody, therefore, look askance
at us. There are some people in our
country who think, “Why should
our Government behave in this way?
If Pakistan takes aid, why should not
India take aid?” If we do, we will
be only like two parts of Korea.
Just as there is a South Korea and a
North Korea, there will be an India
and a Pakistan. Therefore, we must
beware of all talks of taking aid from
one bloc or the other. We should
be guided only by what is in the in-
terests of our country. Ever since
President EiSenhower announced his
new policy of global strategy against
the Soviet bloc, our troubles have
begun. Therefore, we ought to be on
our guard.

Certain hon. Members said that we
are not doing enough to arrange for
our own defence. I beg to differ. It
is only flve years since we have had
anything to do with the military de-
fence of the country.

Shri 8. S. More: Will America wait
till you are prepared?

Shri Pataskar: I shall answer that.

At the present moment, we are
trying in all possible ways to develop
our resources. What are our steel
plants meant. for? They are not
meant for merely providing discus-
sion about the location of the plants.
Steel is one of the basic metals re-
quired to defend ourselves. We
should neither be vain of what we are
doing nor should we proclaim from
the house-tops that we are not going
to succeed. Defence 1is a serious
matter. Anybody can criticise and
suggest ways and means by which we
can at the earliest moment be in a
position to defend ourselves.

My hon. friend asked me, “Is Ame-
rica going to wait for you?” Neither
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America nor Russig is going to wait
for us. But that does not mean that
we should be a handmaid of either
of them and reduce ourselves to the
position of South Korea or North
Korea. These blocs have created so
many of machines of destruction that
it will take generationg for us, even
if we wish, to come in line with them.
It is not necessary for us to go on
those lines. I am sure that in course
of time these two blocs will destroy
each other, if we act shrewdly, wise-
ly and well. We can keep clear of
both of them. I wish both blocs
do not go any further the way they
are going. We cannot reach self-suffici-
ency in arms with the short time at out
dispvsal and with the resourceg we
have. If we attempt to do it we have
to stop all our internal progress. We
must strive in both directions. Be-
cause if there is no improvement in
the economic situation. we might be
hit indirectly, in spite of our not being
included in some bloc. 1, therefore,
say that this was the point that I
wanted to place, for consideration of
our neighbours, particularly our nei-
ghbouring country which was so long
a part of our own country—Pakistan.
I would appeal to them not to in-
dulge in threatening but to look more
seriously to what the U.S.A. is doing.
I read out extracts from the speeches
of President Eisenhower and others
to show what is going on in the
United States. It is, therefore, dan-
gerous to ally yourself with them. It
is not because of Kashmir or some-
thing else that we are protesting
against Pakistan for this military aid.

We are afraid. because. as I said, just .

for saving the man-power in the
United States, they are encouraging
the South Koreans to create soldiers
at 1/16th of the cost at which an
American soldier is trained and equip-
ped. It is very easy to imagine what
would be the result; and from this
point of view it is better that all
countries in Asia, in spite of their
differences, are forewarned of the
consequences and then take the right
course. For instance, look at Indo-
China. What is happening there?
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Soldiers are being created there like
the South Korean soldiers. Battle
goes on merrily, people are killed and
the country is devastated. There-
fore, this is the thing that all Eastern
countries should take note of. I1f they
are backward they should try to im-
prove their economic condition but
should not become handmaids of any
of the blocs. This is my last ap-
peal to our neighbouring country of
Pakistan so far as the military aid
question is concerned.

Shri S. S. More: Why do you call it
last?

st firgart : sremer o, A7 WY
govT 9w frararag T@ @mEe
g oqr f& 3%z agw 7 AR
AT { Y AT LT AR rfaear
¥ fiw 7 frdzdr gudtar & @1 &,
g% FrAew 7 §o qdr ard anfex Td
MR TwH [T H A T &
7z o & @ & 5 57 @ifeqt w1
fqer <& °g S GEET AT qTHA
dar g & gEw wwAr F@ § o7
AT FAT ACEA | FT), T HAST 97 ¢

“but regret that in view of the
likely developments owing to the
U.S.A. Military aid to Pakistan,
that no steps have been taken to
bring all political parties together
and take them Into confidence
in regard to measures to be
adopted to meet the develop-
ments.”

% FITAT AW TF A A ;-
g7 97 ¢

“but regret that while expres-
sing sympathy to the relatives of
those who have suffered in the
Kumbh Tragedy no mention has
been made of giving compensa-
tion or relief to them.”
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ag ar fF .
“that while appreciating the re-
ference to the problem of housing,

regret that the steps taken so far
to tackle it are very inadequate.”

¥Y qg T aed A 1 9 A
¥ grag § A A TO TG AT
%g 38 & ¥ A7 I § fF wrear 7
LI

‘e gag afes & a
Frag aqwrAEr”’

qaT w1 7910 FJ fF AR gL
98 | TE R FEA ¥ 34 ¥ yx@feq
woAq3 garr g, faaq gorr g v g owni
R grfesre Fm@n, R qrfeE™ T
T A AT TG B: 7§ F T TOIHRAA
AR FAfsr & qaaly § fggem Ay
Y, fggea M @dr, fegem
T gIAT FY @A 90 T Av | e
I IR AT aAAT FF qrfFea awd
§ QA 2, wfraE dk fegam,
PR T AGT A garR I A A
Iufe g, wafe i sk arfeRue
TR AW T AI47 | TIHX TS HT
o Ay fagsar § 1 T@ q@ WY
%31 ¥ fod ft & s faqer g fiv arror
AR Fiwdr AT AR FWY TR
Usgfaar 1 IR AT AN J}AF 1 I
usgfar 7 o Jqrafr & o v

“By creating Pakistan you are
introducing poison into the body
politic of India.”

fegerm %, fegerm & faardt
q o fag 7@ <@ §, Ta60 agT QU
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afcorry grr | Sfew 3| Trsgfivar #
ara ) et & 8 g, et aftorme
AT I GAT § % @13 B A4 § A7 WA
feafer s g dar g€ § At WA
feqfar, A At feafa st of fot
qew & gfage 7 avw amr §
 ear g e qHt feafa and & v
W g 7y qw w59, w6
T 9 g § AR FE FE AT
Y 7Y are A1 ¥ sty aF wf
e ;farar ar gs Ay foar st &
T 71 7@ & fod gl awg ¥ araw f
favgr orw, A A g@ o arfeay
N fywr #¢, 979 faqarg & 3T
3T Y g1 FT qrq foar w1 qaw
@t ¥ amar § 5 &g aE seer
afad ¥ 74% 7 I J9@E ¥ T @
g 3% *rf waw< feafy v & awa
TE € | AT AT FY TR X TG FTR
fre g, A gra aga gEr , F e o,
o fraifoe gl o @ Savw
g S FAT §, IAFT @ FT AZA
gl &, A e faer gt § Y oA,
U F T T §, T g ¥
WAt arge IuAY afew & THT A 39
A T g, NPy A g, AR ST
T g, A WY | g g g e oo
#Y e #7 feafa & FTI07 7 aHY syrer-
a7 A0 E, AT 997 wAT H T IER,
AT AT FFSIRT q7 ATAE R
7 g, anw dar 7 awiwd fr 39 @1
aror AT € | € IF0 & 7 H g A
& fr syrfa w0 g, o wifar § w8
7Y gorT A Tgh WA g | o iR
T qa Y AR @ fE R e
wYr o= wfasy & sy f, @ wf wifedy
7Y, wr€ ggreaT ), FfeT & v
FeT A%y g g AR oqig A
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oo =g g fF o arfrerer @
&t arfrem aret F ¥y ¢
“ga ga ¥ foqr afemm,

a8 #T H fegem 1’

I A F a7 &\ T@
& o & feAmr 7 fr § i wfy wl
T F& qimg 7 A agw Iy §
e sdrg dagamaegt) A&
FgAT ATg § fF ¥ A F ary d-
AEATR | AT 9T w7 § wagdY
a1 e & fr agr dnfeat & ™ 8§
agi Idg a7 I §, I nfeRe §
9 A AT AT Q@ § A AWQHT TG
TG @R AT ATT I a9 F7, Jq
et & 9T § 3 HT I A ¥ 4>
wa gAY Y g g 7§
€ 78 | & aTao AR e & e EW
¥, AR AT I B KT HTERT
R ®, da @ H odf w1 @ g
g, dfwr d w@ wY feurr T A
fir &' ogd FT AR § N Ay A%
fraffer s ¥ &, 37 & grw &
TR N8 TET Y @A F FF,
3w A 1@ & f & fazam faarr
g E 5 &% o 1Y & WA g ATHS
¥ mfew g awd f& g W g
¥4, a9 A fam W froe #R,
TG ® TH K ¥ FT AqTY H afgown
9T % I A Tfordt qx IwE wAT
#r | T oY THE FY oW @ A
# ags T8 Q FwaT §

7 & faan 5@ arw Y N 7@ -
wwar § % omar & a=T W T dar
feuT T, AT AT VY AL Al 9T
M w= ¥ o= ®1 a9 fawda
T §, oar wY Ay I faeg w Q@
3, ST ®Y AT AR ¥ A, o
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T WEFT g AT g g Ay
AT, S ¥ R JaF afd ) ow
I # Bifed fr so w1 T §, A
N AT E, F¥ 7o w7 7A7 fe gy
et §, gerr @ fox grmd
AT FT, G & gfagw F v ¥ a2
T¥ gz M, faedhy F 5 gwad Ak
FLAT & wAeT W 1, Tafoq o e
1 BIEFT Ay AT & frare Fy g
AR STt wTE gHA §, AT 7 I a9
9T 7 4, 9T ag AA G & q, A
7 IT & fgw | 41, FAT IAY Iy
qt, |T ITHT EaAar ofY, A g
T { AT F F4T GG A AT W |
§ 7Y =g v ag welr a | F wgan
g fr @rlt &= @rit & &) @ T
# TR % AT B AT Y A 1Y
# AT §, STAAT BT ATAT qAH SATE |
e wvE Y Y ey Farasft, wae &
qréf #1 IHT & qT9 FATF 2 a7 qg WA
T & oTaE TG, W PO HT &
AT FAAT R AIF AT G| F AT Y
U FIATARAE & & Jw F
qTq §, ATAG AN H HYA qar
Fraw gv fr 3 & fgm ) 3@ @@
AT ¥ freg @Y1 HfeT 19 9w WY
1 BF, AT FTET B BT | AT
IR X F FIX AL DU, AAS
¥ g A o wwE Afad oA
qEet AT Y AR AT ¥ FEA oY 3g A
fr & 19 ®7 gg W@ T E, A
gy orfeal #Y avs & At 7§ g awa,
e o el &, Fraffae &, =g
AT & qTY I THA §, g Ko AT AT
LLET AT ATG FTH FT qEATE IfwA
a1y %7 g.24 faame &R, a9 ang & amw
RNAF, IgF IR
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st sto ww TreRy : gEa O frare
g

st frwmdlt : gza faare wgi & )
YA AT HT GFEE A FI TR H
39, IXIFHE ITH A A W
frgrer feqr war, Y a9 & T AR
g | AT A go fro F AR AW W F
wHrTy dar &Y, § 49 & AT TG AT |
forarear ey are & agt da g@, w-
TRt JTO® AgT dAr gA | AG AW
T o A3 43 9 srewr Y v #
W g e g

TN AR T § IgT AT AGY
TEAT HA e AZT Iq F TR T FTH FT
war §, ¥fea dar AT fagrd wrE @
L, R AAFA AT AT E, F A€ §
a1, ft7 T agt g3few aar gf, -
¥ 7 ara, agt ¥ fafer Ifera F
sy 5 agt gad e T W 19 @R
1T & Lo o & TAA A i Iq T
ORI K &3 U T qg ALTA AT q¥ |
FE XY FaA & A Avav| FH NIrew
0, *E s wrar g §, w Aow
qer gt § | A4 qaw F A v v oy
vt ar § | 7 wga g fr qg Sarerdy
W AT T §, T qAF TIAT HT QRS-
R TEY arvar a1, § ¥ @ AT R ag
& fegeaa W Y AT 1 qy A Y
wgraa { v

“Fr fegeT g7 T arw afr”

HTS TAAT FGT & 91 qwaw g 5 ‘g
Y WET o {Ay arw ddwFET
¥ g sy fF o g #T gam e
Ffex gar Ay 74t gom ?  we gy A
&3 AT To HHFT gRA A T
wifex feger & &1 & TAv?
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¥E-¥o Iy ¥F Fr FAT AT E e
IR T § W 7 ware av fE g
YT AT A IR G AT Enly
AT I T AT FW AAT ¥ IO
IR g fedrm A F&, AW
A WA wgm gz g
o e g, et gk @
o gf, &6 g ww W, PR
T A T A frdae § ) W

ag A ft & s o qge o e

FT 4 F% e aore, aF §F quwar
g o st ¥ w1} ag feaar Y
%7 W g v Y ¥ g vl

Wt AEY X AN © Jg AT AEQ
g2

ot fraamt ;. Iq IW AT I AN
g TgwE & fruw sad avkd
& Fga § i odt #%E T wfgd
ot fogd qafes 47 @ ak faad
ITHT freqma ar | @ AWS F Har-
Y #<F A v A & 1 waad )
& 1 oY gy APy § 1 A A
e aRAFEA o gerdr ) ar o
ferefy 7 gira ¥ Tgam1 gaA agal
oAk s A geT I Ja q
gizr a1 &t ¥ fadfer @ # ARa
AT FAT AT IqH O Ag forar g
FaT F frasT gqq § TF q1 g0 qa,
¢ ffir fear oY ol aeby faaangeaat |
AN ATH AAMIT @IE HFFEQAT AL
oY Iror g7 A ¥ & Ay & A
% AT ATy fear g 0 ar g3 Wk
w4 ¢9 arg wrTaR) F wgarg fr
wiT w1 gz OfTw, g3 T O
fifrg ' w7 Ofoq fe 7g 190 T
dt | OF gafes §7 F TS TR
fie oY o FL |
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e oF @ § fogeie & ey
q T AFATE | FF F 7 WA g
¥ gars fwar av fr frared fre & alx
qT S foegefra #1 F9qT fear aav
q71 7 frad arfral +1 fasr, av
I Fe1 a7 fF §& 7Y e wwav fear
TAT | I FFETA F qg Arar & fv g%
ST 74T faar war | A ATE qEATESALy
FAA A qArE § | TAA Ag TR AGN
g Y A< qorrdy €1 7 @Y At fowe
FH AT avar aefamisr g s
IR AN FW AL I5 qEaAT| T8
TE YT FTH § | IAFT AM F FIAT
arfed |« Y 0w &, foawd v W §,
ITRr Ay ey T A &Y w7 faar war
¢ a8 S¥ agw faar o @ § R IAsT
FTRTA g% fhaT o TEr § A S
ITHY @ WY AAT AT @UE | W AR
w7 freafoq @@ | qg e § )

It qra & AHEIEF FTR K FEA
ST § | I wwry & for fwar war
N fr g & fod a7 1 9@
& gt gt o dfer  sATECE™ A
gvat § ATEe FORmd #7 IgATET FQ
grea 5 wogd & fod 0w o
sy arma g I R gl fe
o1 §AY F1 78 T 7Y £ R g v
X a9Td ad § 9 Feagsfra & fo ay
grexfAge ad ma g AT IAE
ot qraT WY o § AE | A § Avgan
g 6 gordy maEE v ol Y are A
q | A o fawrae o ava Y g
AT T G § A (6T 9T AR A
o ¥ W) feaueTs € T | F wE
g agemre o o e fggee &
fred  wwr § ford v AT A &
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arafeee qréf F gag fear § fw g
fai feedft & gooo WM TF F Y
gra Ay afi e aradF Ay
AR &1 ¥ AT § A BT & A X AgY
1 7 Ao an fergearT 7 Oy Swi
®Y #7 qTATE AT | F g g gaay
T FgwreE M arg ) ferqehw foa
I FET TG TR § ITH CF OF FAY
AR a<ter grar & AR arErar AT AT
TR AR F foq oF Qard | AT I
W frtrar g gt ¢ v w€ g 7
7 ¥ gwa A IRy fAwrSr rav €
# argar § fF maedz A A ¥ q=w
TIASFL | TF FHAT ITHAET [F R
FY A7 AY GT AT FY grod 77 3@
ot Ferefry Y fadt rd & o A A
fed o & 1 avat oY wETA FAT Y
feq 79 & Srer ag frTrar A ardd
S T A Araq § I8 W I9F TA
ST FT Y T E | Y A T T Ay
Tarr g

A & A AT AT @ FY HAAE
HTHA FTAT ATEAT 411§ INATFIATE
fiar artateY sraY @aT & 9T A 8y & T
FAQAT FY JAT FTA TS FHC FATER,
forad ora &Y AT Rt StAaT SaTAr
i F § | A A 7g T AX w7
qIHST § |

st waT Tw wrew sy W s
H o7 JTER AT T HTRST A ¥ A0GAT |

ft v e wWw (INA) ¢
Farafa off, AT W7 K w27 FT IFT
FAE RPN A A% faa e fRd
§) @ aSa ¥ oY el 0y el g
gar § s Tgi 9 FEATAT A wwT Ay
wf § | 9T @ gHE AT W
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T WAt Ay wf § 7€t g AR Y
o g fF 39T ¥ £ g 7 o
sy faFar ar @7 sy gfawm fear ar
Iy aga g goeAr awr H af | #
7 freag qdw ¥y wvarg fe oy
w7 F AF TTES AL F TR § AT
arafaqt wY sygAY T ¥ gTT AT 9T
£ 1 7Y OF W% ox gt fr g e
TR RIS T TG IALT WL FY 77
#Z 7 awrd {1 FT LT A<HT N
forar o ot gwTR 5w &Y ATl Y T
¥ g9 W ger AG ISP AL H
I AR =8 WY F g ATy 7
T T ZATA ATRFAaT Y e & |
FaR & aar foaralk @wyaw &
foq g7 3o w3w A e & Sfy
AT wEAT o e § 1 afy g
#SBT NTW A graT A TF aga asy
gHeT Ag g 1 swe, T fawy
= Y aF et § aqF frare g
7g frg Y aga w0 9T

WENFAS aga & T aHg
¥y ar @A fgga & wc Y
QAP AG ARG AT F AR
& 3¢ A gar F& &, warT, AfaEr,
AT A Aifaw | gawer afgre W
A AT § | ST Farat ¥ Iq-
I TAHT TAT I INT § AET ATAT
g 97 fo gz wes g AT N %
't g 7=y v fafewa & fr qg aga
ST A% § AR gy TR Wt
%I IE F a@qfE HTATTAR & g
T 4 R fggeam & & w A
IR @ & aX gF qHH 9 fqed w1
T% IgT I¢T HAEX I FWQ G |
fargem & fay faw wrnl & & w
¥, FT 3T W APW wTF e W
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Ffra I 9, g AR AR e FQ
g 1 67 faarl Y Jw y9 FuA
AT AT A 3 AR A FY A ag
HIT AIT F QAT ITHY TG B ST
& FTITT G H ITH JIX FQ 9 |
T T YTHAAT AT SN W@H & g
g ot @ fr o ageaqu AT §7 v
FNT AFT AT G & F F | IqAT
S_T B FIER A i R & qay
9 g N g g I N A
AT gd /Y IaFr g afz
gt #T TR T I9T YA @ ar
¥ fagama € fr gaR 912 wRul %7 a%-
R, S fr w57 wrew &, o ) R
AREY T TR FT AT EATE, WA
I FT g MNT Y F7 7T A
AT gAY § FF 47 =BT Ta°W FT T |
T T A § 1 H R AT F I
I g, faw faw qemarY & &R o
21 a1 firm forw Torfas 2@ & |
fr w1 w37 1y § 1 gafed qg oy
& fr =0T g T T F g
¥ AR TEaT FreRerd Y o o
9T ¥ | @ amav § f Ay geen gk
IERT T R s @ wfas
# AN W IR F AY N I g
FT A F30F T AT T qT ;fY
¥ II® T § 9 TG

ot firear qEw 7 4B FH &
fr Q¥ wwa & wRtw gEdr qieat w1
qgam 37 A da T AT § | W
g G T TG & Arved gar | wiwa
qrff A wAY frly & GrarT wY 3F ¥
I Tt fvar | e g faonft
T & Ar§ ghar ag @ § e ag ae-
gy oy ¥ gy § 9w fie I faere
N & A T FE-FH B AR
qrAa #1 &rC &Y A afX o I
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[+t wdwre = ]
G A QN SR ITH q@ER G A9 7
3 A1 ag w0 g@m W W {4 AE
g

qIfFe™ A 0wt § @ w1
§ IR s Wz faew A g
ofw 7 wag @ T Wfg®
fin fafoet gz & fae a9 ¥ &1, dar
fie o0 qifeer T § a9 W QE
&Y v @1 “g@ # foar afswm
#R sT ¥ 87 fggam’ ag IwmEr
T 7T TATE | FI FFHT &) fgegea=
AIF Y W AFY G Al AGTA AT
Y SraTt ¥ g A BIH A T A
I3 § | I IWET T AW fR Tgw
FR aoAR AR M & 7@ 9 fedt
X qTET AT 9T GEAT 97 | AR
¥ T IWET §, WY ghrac wr
frodt ¥ fewdt sfagl 7 W grarew-
a1z & fareTs T wT A &1 g
¥ o ok duT X A @ vt § g
& FraTRae O ] & foq W o
warg | @ ® wae faa W
o W § e wifgd fe gedd
F FTHEL AT T4 A FA & WA
®TRT A TS| CE A qfE
¥ gas ¥7 Wfgg | oA 7 AT B
e ¥ fod aga T BT dAR
N ff | T ag gEEr A& A
It Wi wY aga agTET a1 JR FER
2 9T ITHFAW fFar @ | IET AW@ F
amm ¥ W e ¢ ) e fem
&R T F7 g § i ag ot arfodt F
%o A6 § T | Ag T T AN
AT wo A T A% | few TR
&R 9 T IT & I TG @ T, M
£ gl & € w4 azg e arfee
™ g A § fe ag adfowT & fafe-
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T ¢ ¥ fgrgemr WY ofta awar § Y
T ITH!T YT AT qH FoiT | F Fwwar
fFwmEaRsm IRwrga
FT A AT faerer &) Y Fraerw ? <@
¢ 3 T ¥ IwR § aga 7 @hw dR
qreY € | §W W HrE &Y 77 Y gy awe |
gfogre ¥@ A w1 AT € ) @ a@
# voad WA § Wk ag fafeem alk
qT W FT GV |

N @@ 92 € 6 e afewE
Ig SuwaT § {5 ag qw gE W & w2
FTIR I ZAST FI& FTVC FT g7
AT QY A AW I T Wh A g
RN FIEH § TF IGT TE q2A7
o faw g forw 2w f gk el
AT AP T F w@ T @
§ | FTEET A7aT A I AF g B ST
frar f& srefiic & AT w7 Ty
o & fyrgeama & arg @ 1 Q@ A
I HHE ® G KT TG gH HTNT
N FAAT w1 AR R AR Ty
T FFY | FIGHIT § AT FHIR TWoq
RE AR FEA & A 7 gw A
w0 gew T T R gRe R
I 9T & BreT v g v Fvia @7
FraRd g @fam A gw d SR
TF faqy 9 @ 8T I 98 ATt
&« fr g aw Afasy & folg g
& &R ag 99 sgwar « ag § e
TR Y owaT @ |WAveT ¥ g™
& 9q @A w1 a9 GEer fear
IEA g wE N o w5 W@
wie frar § @R S e Tw fod
¥ qa1 ®ar § I, ag F TAwEe
F aW gEE R fegwm &
wfasr & aftafoq @ & fod W@
TERFTEARG | R ITaT g fe
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g R daggnd R Rl AR
Y AT AR AT o AT @ R A
g ¥ feggear & amy @, ag amar
Y I 2 i T gw Ao WY
qHY g2 AT ATy A FTIN @
q87 |

& Ig FEX FT ATHST T AL
¥ frazar § s ot gag A ¥@ <
IR rfeT FREY € FglE Y |
fear g 5a *Y FravAw SENAT & 9T
AR dfasurT ¥ qaey g aver arfas
FIH T AT FY AR fFmar s
F o UTo HYo ¥ I ATAST AT pATH
WA 3T g & o o A
7 gFal | g9 7 STer qy&T fxgr fF
lioqa'oﬁofﬂ'ffmlwam
¥ fod gn TAATT A FT FFY AR
T ERHIC FY AT &7 @Y g
& fox gn 99% Trg § Tz frofg &
T® WFY 4, FEHIT Y o997 7 AN
waer foFar § 39 & fod ag @y 9t
g I @A & @R IR
=87 ¥ It BaeT frar § AR FETe
I T T AT AW IJYRT HTIW @A

#1 gAY vy @t wfed |

ey ot A wow wfawrew §
gaagT AT F AR A aw fawre
y¥e frd § 1 £3 aml § F16) wwear
freft & s ® arat & 7Y fad §
IEW & A ¥ qrTErtas v
¥ AR TLg fawra Qraary w1 forw
frar & 1 78 W ww Y F 2A Y WA
F1 WY& faeT § 1 Srgt art ad wE oF
w7 & fif AT 28T &g T AT ATHA
&, ag afcym sy w37 I &, dar iy
FMAT AT €, T AT aw faaar
AT A ®7 AR ¥ AT AvlEd A%
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faqar 37 7 qqwRdA FAr wifg@
AT iy aF A Y awerd 1 zafed
FTT LF AT AR AT Ffas sy 2

- A aga w5 W F1 Fd A frwin &

FTE ATATAY ¥ E¥ FFAT HIT I7IT TG
%3 AT 73 gAY | FE 97 F AW qIHY
&1 fraior FT Mgy &, =W A g
W AT Argd §, NfET grew aAmI
gy €, feT M ww@r waw
aroT T g, I Efmws Tedw
Tdt & | @Y arae st Ay &1 o
FT & WY ATE X qrwrd fs v w19
O gFrE T X TAREFIAH
VAT TIST FT I fod  qroaT T1d
R Faerg fr fraet 37 aY 722 fae
FFdt & AR foFaaT ag F19 FT g5 &,
W A ¥ qET @ FL, A A
srar & fe #& ang ¥ geIra AAT -
T o faar & aga w9 w14 @ AT
g F&m

grefaw, wg-fawior, w1 Sgi aw
qIT¢ §, WX Jg AT & FEAW
¥ T war ¥ ofosw ¥ fear oy &y
TZA KT T7qT A FITA A AT 7 JR
X At ¥ AT F wor 9IS & AL
¥ grar g | &€ g TAR  AWgT
aTE AT} & qEre H @y § AR
afe ¥ ow & 92 qfenw 3, Iy d@fe-
foae faar wma, arma R Tl &
WTg, A AFT £B T THTT, F7 17
g ar AR N A § ) A @
m fesm dewe § & am-
Tfes aymarat & sd qgfy searg
T § SN fagra F @rew &
AT ¥ gt & AW wETAIT HIT ANRA
a1y aar€ refy &, v9 F A < 7@
ffa sreré wrddr O agy £O AT
*T 49T T FHAT HI AFT RO ST A
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[s7t <19 ore =)

AR da § amv §, FEA A
wTar §, IAET q=@ & e

WY, |t § 7w ag W faw
4 a1 for anEfas g, fwra
grET AT 37 & qg § guEdig
AT S A4S WY §, 9% wfafowr
W § Afey 39T oW & o @R
o ¥ aw qar v & fod oY aga
AEATEAT § | ENT A AT A TGE
AR qoaK Aq1fg & @ I9w TG v
£ 1| arcafas aw S F afor #1390
M A T AHE | ¥ FY  foR
o fpga A ag ¥ s owmwm
faarfrairamg | giafedy swHRm
fae st ami A F1 81 SoF
aga Y famrfed § ok 9 fawrfant
¥ uw fawrfen fre o3 aga afs ok
faar mr & ag & fifomw oo
&1 fear smr | gefy Sw & “aifaw”’
wer g, Sfiea feeltforma %1 39 & sqmom
w7 § guaT o Ay Arifedy, Ae-
goAee, ¥ § IJEHT Aaew g awAT
g1 ¥ ¥ 0 @ AN gfedd @
T & ag fafeaa e & fr o 9%
ZW =91 & afey § I & AR,
FmT &1 AT I w1 fex =T A I
gwar g | Ao fggam @ g dma § e
| €F W ¢, wE arwgaw g €,
g 7 forgard & wagw A &
W g9 F1 A% & foq s o arser
FETAT FA & fod gy wed §
fo fggem & 3% a1 & oo
&t o | wdw wwg § g R/
N %3 A s frar ar A oY 6B

94 Infa ¥ ot g Fw ar A Ay
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o g a1 fir fegerm oY frreror qafa
TgT e A, agT aree 9 @i
fegam ¥ grome N few & oo
WE T IRAAA IS FAX 9
AT 9FAT ¢ fr foaar s faar s
qfgd aras W T wré) @
favg ¢ aga el & fraEme fear
amar Jifed 1 fareror qafa £ K aw-
w1 &1 aga over aET ¢ ¢ AR TR
gt fem S aw ¥ amaw
a7 faswg & fF gamr ¥/ FA
I, FHA AT AR Afew A
M FET | 99 TWT H GHIRT 3T AT
g & anfer dar | R af|
1 FEAT TG I |

= Tt ¥ gy A T wE
€ T €, W ST AT §AI AT
g 3 Ty K gmar JE )

Sari D, C. Sharma (Hoshiarpur): I
am a very harmless teacher, stranger
to the very conténtious fleld of
politics. We harmless teachers do
many harmless things. One of them
is that sometimeg we arrange paper-
reading contests. While I was listen-
ing to the various speeches of the
Opposition I felt ag if I was present
at a paper-reading contest and the
honourable person who was reading
the paper wag talking  mostly
irrelevantly. I say this with due
humility as a member of the audience
and not ag a judge of the contest.
Every speaker, who has taken part
in the discussion today, hag begun
with the Kumbh fair tragedy. The
tragedy is unprecedenteq and this
tragedy has been mourned by every
house and every home in the whole
of India. ] believe there ig no Mem-
ber in this House or any other legisla-
tive body or any other corporate
body who has not felt that a very
solemn occasion was marred by this
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very fateful occurrence. I was not
present there myself—I wish I were
—but I have met some persons who
have come back from fhat fair. Only
this morning I met one of my old
teachers. I read with him when T
was a student of the ninth class,

Shri M. 8. Gurupadaswamy: His
teacher. ’

Shri D. C. Sharma: My teacher and,
therefore, his grand-teacher. I met
that very revered teacher of mine,
who is much more energetic than my
friend who interrupted me just now,
and he said to me that he had
returned only recently from the
Kumbh feir and that he had found
all the arrangementg to be excellent,
ang that if anything like what has
happened has happened, it should
make us feel that there are many
things which are beyond the power of
man and which show that all the
plans of man sometimes go wrong.
It was a very fateful thing, but I do
not believe that the administration
and the Rajpal and other persons
should be dragged into this thing
To call them Nero, call them by this
name and by that name, if I can use
the expression, that is something like
‘mental bombast’. It ig a very happy
expression used by Coleridge and I
do not mind using it. A criticism of
this kind is only an instance of
mental bombast. We are all very
sorry for what has happened and 1
think the Government hag done well
in appointing a Committee. A distin-
guished Member of the House gave
a very good certificate to the Chair-
man of that Committee. If T may
use his words. he said that he had
faith in that Chairman. We should
wait for the report of that Committee
and then if we find that the adminis-
tration wag guilty of any act of com-
mission or omission, I would be one
of those persons who would not mind
calling the wisdom of the administra-
tion into question, but I must say
that we should not try to make so
much out of thig tragedy, which con-
cerns all of us and over which, I
think, no Member of this House feels
more than myself.
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There was another point that was
raised and it was this. Another
hon. Membegr while referring to
the U. S. A.-Pakistan Military
Pact said: “Stop your Five Year
Plan: it is a flop.” I think I am
quoting the exact wordg which he
used. I must say, Sir, that these are
very unfortunate words. To call the
Five Year Plan a ‘flop’, I would sub-
mit humbly, is a misuse of words. If
you call thig ‘Five Year Plan a flop
you are destroying the faith of the
people of your own country; you are
destroying the faith of the people in
your own Government; you are
destroying the faith of your peoplein
democracy. There is ‘a National
Extension Service scheme in my con-
stituency which I recently visited,
and I know what valuable work they
are doing there. Roads are Dbeing
built; hospitals are being opened;
children’s parks are being started;
high schoolg are being put up; nurses
are being traineq and people are
being taught new methodg of produc-
tion; people are being taught
how to look after their
cattle—in fact the wholg life of the
village, if I may use that expression,
is being transformed gradually with-
out the use of the whip. I know you
can transform the life of the people
with the use of the whip overnight,
and I know there are some people
who might like to ugse the whip. But
thig is being done in a most voluntary
manner, in a most democratic
manner.

I I remember alright, Mr. Aneurin
Bevan, who recently came to India
and delivered a speech in the Central
Hall, said that India is launching
upon one of the biggest experiments
in the history of the world. that is
to say it is getting things done, it is
building a new India. according to the
methods and procedures of demo-
cracy. This is something unique,
something new. Here. on the other
hand, is an hon. Member whp said
that this Five Year Plan was a flop.
The Five Year Plan ig the life-breath
of the nation and if you stop it you
stop the life-breath of the nation. I
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[Shri D. C. Sharma]

consider the use of these wordg very
unfortunate. .

Mr. Patil, speaking the other day
on the Five Year Plan said:

¥ 3fg W% waw
Don't create doubts in the mind of
the people. .

-

Here are our friends who say: “You
Congressmen don't cooperate with us.
We stretch our hand of cooperation;
but you don’t cooperate with us.”
Here are these people who are trying
to undermine the faith of people in
the very things in which the Congress
Party hag put its utmost confidence—
and still they say: ‘You don't co-
operate with us.’.

This Five Year Plan, which is a
very mighty experiment is going on
and ] consider it wag very gracious
‘on the part our President to have re-
ferreq to the achievements of the Plan.
The Five Year Plan js one of the ma-
job events that has happened n ’ndia
during the last six years and 1 think
any one who under-rates it is not do-
ing justice to the New India that is
growing up before our very eyes.

Sir. there_.was another point raised
and it wag about the U.S.-Pakistan
Pact. I think no one understands
this much more than a person who
belonged to what is called Pakistan
today, who was horn in that area
and who has come over to this coun-
try after Partition. I must say that
the problem of this U.S.A.-Pakistan
military alliance will not be solved in
the way which some of the Members
have suggested here: ‘Militarise - the
nation.’” They think that militarising
the nation is like giving sweetmeats
to school children on g holiday. 1
know some chiefs of states used to go
to the schools—I myself had some
experience—and then they said: In
honour of the visit of this ruler, Rs.
50/- is given and you distribute
laddug. 1 think laddus are an all-
India proposition—distribute laddus
among the pupils; that is what they
used to say. They say: militarise the
nation. They think militarising the
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nation is distributing laddus, distri-
buting cheap sweets amongst pupils.
Militarise the nation! Are we not
doing everything in our power to
defend our country? See what is
happening. See the Territorial Army,
the Auxiliary Territorial Army, the
N. C. C. and the Auxiliary N. C. C,
You do not go to schools and
colleges; you do not go to camps
which our Defence Ministry putg up
for the training of the army
personnel. If you see them you will
find that we are trying to create a
corps, a substantial, sound, efficient
corps, which will come to our rescue.
to our aid, if the need be. But, I
think this U. S. A, Pakistan military
alliance ig something which is very
difficult to talk about because I read
some papers which are published in
Delhi; they are all very good papers,
and while I read them, I do not know
whether thig U.S.A.-Pakistan alliance
has materialised or not., But taking
it for granteq that this U. S. A.-Pak-
istan military alliance has materia-
lised, I can assure you that, as
our Prime Minister has said recently
and as he hag been saying all the time,
the full remedy of this will not be the
strength of our army—that also
should be there—but the determina-
tion and the will of the people and I
know, if Pakistan turng its eyes to-
wards us,—its aggressive attention to
us—] know all the Members of this
House would be there to enthuse tha
nation and I do not think that the
U.S.A.-Pakistan allianre will be
able to do any harm to our country.
We have won our freedom; we will
retain our freedom and we cannot be
deprived of our freedom whatever
the alllances—military or economie
or whatever kind—may be. We
believe in the will of the people and
the determination of the people.

Sir. I have been recently visiting
my  constituency, villages, small
towns. People talk of unity. What
kind of unity do they want? They
want some seats over there, that is
also one kind of unity (An hon. Mem-
ber: No, No.) I am not talking about
you. I am talking about the people
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at large. What kind of unity do they
want? They want unity; some of the
friends should vacate these seatg and
some of the friends there outside—
and not here—should come. This 1is
not......

Sorl Gidwani: Some of them may
go there,

Shri D. C. Sharma: You will have
precedence over me, I have been
visiting some placeg in my constl-
tuency; I went to some villages, some
towns, small towns and what have I
found? Here these peopls are tatking
about unity and there in the villages
and small towns, this feeling of unity
has been created. You can understand
how our so-called leaders are out of
touch with the feelingg and senti-
mentg of the people. I visited
Mukharian, g small town. All the
parties, all the political partleg in
India, were there and they were
there to say that they will give a
good account of themselves. I do
not want to use any word that
amounts to war mongering. They
will give a good account; they will
present a united front if any harmis
done to India. I think the talk of
U. 8. A.-Pakistan military pact has
brought about national solidarity,
national unity in India and I am sure
this has been a great advantage. I
am sure that our Defence Minister
will see to it that we have armaments
—we have armament factories; we
are buillding more factories and we
have that kind of man-power and
resources which will enable ug to

come out very triumphantly in a
battle.

One word more. The President's
Address i3 one of the noblest utter-
ances that anybody can think of. An
artist said that in art you have three
distances. An artist hag throe
horizons: there {is fhe infiermost
horizon, there is the middle horizon,
and then there is the outermost
horizon. And no artist ig worth his
name who doeg not take imo account
all these three horizong when produc-
ing a work of art. I think our coun-
try is g work of art. and our Presi-
dent has given ug an idea of tha*
work of art. Mirst of all, he has

701 P.S.D.
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referred to our immediate problems
sud he has given ug wise guidance

~on them, And he hag given ug wise

guidance on those problems whicn
we are tackling gradually, the Five
Year Plan and o:ler things. Above
all, he has given the outermost
horizon, the fundamental and basic
principles of our national policy:
peace, tolerance and self-help. I see
self-help everywhere, I gee the grow-
ing peace in the mindg of the people.
and tolerance. I am sure with the
immediate objectives in view and
with the middle and outermost obje:-
tiveg in view, we are going to wmarch
forward and do very well. 1 am sure
our President has given us the righ:
lead, the right kind of guidance and
given ug that wisdom which we very
badly stand in need of.

Shri U. C. Patnaik: Sir, in rising to
speak on my amendment (No. 9) 1
feel great diffidence, because in the
present situation it ig not a question
of what we have to speak but what
we ought not to speak. Friends on
either side have referred to a very
important development in recent
days, namely the Pak -US. pact,
although there has been some differ-
ence in approach. Different people
have taken it in different light. S>me
take it ag g welcome thing; others
do not anticipate much trouble. I
take it that the majority of hon.
Members who have spoken today have
referred very seriously to the effect
and possible consequences of the
alllance ag far as India is concerned.

There ig no doubt that thig pact
hag changed our entire approach, and
it may greatly influence the policy
of our administrative machinery in
various spheres. It i3 quite true that
the U.S. military aid does not neces-
sarily mean that Pakistan will go ‘o
war with India; it is possible that she
may not do so. We always hope tor
the best. and we all earncstly hope
that Pakistan wil. not take a step
which will make arother Korea of
this sub-continent.

But at the same time, it ig for us
to be prepared for*the worst. If the
worst comes to the worst, if Pakistan
doms launch upon a large-scale offen-
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[Shri U. C. Patnaik]

slve against this country—if at least
to increase her bargaining power ie-
garding Kashmir or to cut India ofi
from Kashmir, Pakistan were to start
an offensive,—we have tu consider wvhat
are the possible effectg of that offen-
sive, what are the possible actg of
aggression that we can expect: we
have also to see how we can meet that
situatioxr in the present state of
affairs,

7 p.M.

It is not @ matter to be treatedl
very lightly because it is our duty
to see that we retain the freedom
that we have earned—not that it will
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be a very great attack upon our
freedom. We do believe tha: it will
not be an- attempt to invade and
occupy the entire India. But. there
is no doub: that if they want to take
the offensive, they can create a lot »f
trouble for us and they can take the
offensive in so many ways.

Mr. Chairman: I understand the
hon. Member is going to take long.

shri U. C. Patnajk: Yes, Sir.

Mr. Chairman: The hon. Member
can continue tomorrow.

The House then adjourucd till Two
of the Clock on Thursday, the 18th
February, 1954,





